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INTRODUCTJON 

I, the Chairman of the Public Accounts Comn1ittee, as authorised 
by the Committee, do present on their behalf this Two Hundred and 
Tenth Report of the Public Accounts Committee (Seventh Lok Sabha) 
on Paragraph 2 of the Ad vane!! Report of the Comptroller and Auditor 
General of India for the year 1981-82, Union Government (Railways) on 
'Performance of Container Service'. 

2. The Advarl'.~e Report of the Comptrolla and Auditor General 
of India for the year 1981-82, Un.ion Government (Railways) was laid on 
the Table of the House on 4th April, 1983. Tile Public Accounts Com-
mittee examined the Audit Paragraph at their sitting held on lst 
February, 1984. The Committee considered and finalised the Report 
at their sitting held on 23 April, 198-+. The Minute;, of the sitting of 
the Committee form Part ll * of the Report. 

3. The Container Service was introduced by the Railwa}s in 1966 
between specified terminals in order to wean away diversion of high rated 
goods traffic to road by ensuring quick and safe door to door transport 
of goods without any handling of contents either at the transhipment 
point, enroutc, if any, or at the goods shed. The Committee have, 
however, observed that after having made a ''dt:nt'', the Railways could 
not sustain it and there had been a gradual fall in the Efficiency Index 
of the Container Service, namely, loadings per container per year. In 
1971-72, with a holding of 686 containers, the Railways carried 31,880 
loadings. But in 1981-82, with 2,345 containers, the number of loadings 
was only a fraction more, vi:., 37,864 loadings. The Etticiency Index 
declined from 46 in 1971-72 to 21 in 19~0-81 and to 16 in 1981-82. 

4. The main reasons for the deterioration in the performance of 
the Container Service were the inability of the Railways to provide the 
quality of service which the private road hauliers were able to provide as 
also the inability of Railways to compete with them in the matter of 
transit time and rates. Another reason was the inefficient functioning of 

------- --------~~--

*Not printed. One cyclo~tyled copy laid on the Table of the House 
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(vi) 

the road units of the Container Service. With a view to improving the 
transit time taken by the Container Service, the Committee have desired 
the Ministry of Railways to consider re-orienting the existing system so 
as to concentrate more in sectors where it is possible to run a single unit 
train from start to finish without any intermediate detention. In addition, 
the Committee have emphasised the need for cutting down unnecessary 
hold-ups at the Railways' and consignees' ends at the terminals so as to 
bring down the transit time in the first instance to the level of the target 
time fixed by the Railways and later on to bring it as near as possible to 
the QTS time. 

5. The Committe~ have also desired the Ministry of Railways to 
make a thorough study of their haulage rates vis a-vis those offered by 
road transport, and wherever possible, to make their rates competitive. 
The Committee have also desired the .Ministry of Railways to examine 
whether the work relating to repairs and overhauling of the road units of 
the container service could be entrusted to private workshops. 

6. Fur reference facility and convenience, the observations and re-
~ommcndations of the Committee have been printed in thick type in the 
body of tht Report, and haw also been reproduced in a consolidated 
form in Appendix Il to the Report. 

7. The Committee also place on record their appreciation of the 
assistance rendered to them in the matter by the ofilcc of the Comptroller 
and Auditor General of India. 

S. The Committee v. ould also like to express their thanks to the 
officers of the Ministry of Railways (Railway Board) for the cooperation 
extend~d by them in giving information to the Committee. 

NEW DELHI; SUNIL MAITRA 

April 27, 1984 Chairman 
' 

Vaisakha 7, 1906 (S) Public Accounts Committee. 



REPORT 

[Para 2 of the Adt•ance Report of C & AG (Railways) H'81 -82 on 
which this Report is based, is reproduced as Appendix I] 

I. Introductory 

Container service was iutr•duced fmm I lJ66 between speciffed 
terminals in order to wean away diversion of high rated goods traffic to 
road by ensuring quick and safe door to door transport cf goods without 
any handling of the contents either at the transhipment point, en route, 
if any, or at the goods sheds. The steel containers are water and pilfer 
proof, having a carrying capacity (CC) of 4.5/5.0 tonnes and six such 
containers are transported on a flat bogie wagon. These services got 
estab I ished on 9 routes by 1971-7 2. 1 2 rou te5 by 197 4-7 5 and 16 routes 
by 1981-82. 

1.2 In reply to a que~tion during evidence, the Member (Traffic) 
Railway Board explained tlilo purpQse of introduction of the container 
atrvict as follows : 

''The main purpose was to see that some of the high valued goods 
traffic. which was highrated traffic, high profit yielding as far as 
railways are concerned, are diverted by road hy giving competi-
tive service both in respect of quality as well as in respect of 
overall cost to the customers. The idea was that in the door to 
door services which were being offered by the road, there was 
certain advantage. So, as an experimental measure, we wanted 
to try if we could also give that kind of service anJ by pro-
viding a container service from the premises of the customer's 
factory to the warehouse or godown where they wanted to 
unload them without any intermediate handling of the goods, 
there can be some savings." 

1.3 Asked whether the purpose for which the container service had 
~ten introduced had been achieved. the witness stated : 

"We made a small dent in it. But I must confess that over the years 
we have not been able to SU$tain this and there has ~ertainly 
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been fall in the container J"adio& particularly for tile past tw() 
or three yeus du! to tw.:> or three factors. One is erosion in 
the Railways' ability to compete with road hautiers mainly 
because of our quality of service which has not been up to tho 
mark. The other one is our inability to quote competitive rates 
vis-a-vis the road hauliers. Moreover, for giving home to home 
services, the road cost which forms about 30% to 40~·~ has gone 
up in excess and it is our inability to maintain the road services. 
We could not give quality service. The third factor is that due 
to factors beyond our control. For example, thore was a dr~p 
in the offering of the traffic either because of some general 
recession in some a rt'a or because of the strikes in certain areas 
which affected the production in the factories which kept the 
containers unutilised or because of the power cuts in Southern 
States, there was a drop in the offering of traffic. But as far as 
Railways are concerned. I would put this that our quality of 
service is the main reason plus the rates that we charged may 
not he found suitable for the customers. Now, if we can im-
prove the quality of service and quote the rates which are a 
little more competitive, we will be able to retriev·~ this traffic." 

The witness added : 

"So we will have to reorient the system to confine those services to 
such sectors where we are able to run a iiiingle unit train from 
start to finish without any intermediate detention 'o that the 
transit time can be established and confidence can be built tap. 
This is my view in regard to the overall position of tlill 
container traffic.,. 

1.4 On the Committee pointing out that the container service had 
been introduced 18 years back and on the baiiiiiii of their experience way 
the Railways have not so far reoriented their programme in this regard, 
the Member (Traffic), replied as follows : 

"We have to learn b.v our experience. We had made some changes. 
There was some picking up of the traffic, but it has ~gain 
declined. In the last 2·3 years, there has been a sea change in 
our ability to compete. Apart from other inherent advantp.ges, 
the road service had got the advantage of small unit load, 
freedom to pick and choose; they have got the flexibility to otfer 
rates on a day to day basia. It ia a formidable chaJJenge. We 
found that wt had iacrll&od our ratea to k.eop up with th~ 



1eneral price rise, but it became counter-productive . and in 
smaJI measu.re w~ had reduced it. Your point is well taken; 
perhaps we should have reacted m.Jre quickly. To the extent, 
we have not been able to do it, the traftic has been lost and we 
will have to do our best to retrieve it. 

. The total earning that ·we get out of the container service is of the 
order of 3-6 crores a year. It is true that with better manage-
ment of service and market strategies, we may improve it and 
even then it will be of the order of 10 crores, against our 
earnings of 3000 crores. Our main responsibility is in the case 
of bulk traffic. We want to retain this traffic but it would be 
limited and we will have to function in this limited field." 

1.5 The Committee enquired whether with the existing constraint of 
resources it wa5 necessary for the Railway to diversify into an area, which 
was being served by small scale operators. The Member (Traffic) stated 
that in case of bulk traffic and in case of long distance traffic. the advan-
tage was in favour of rail from the .economy point of view-diesel 
consumption by rail is much more economical. 

1.6 It was, however, admitted by the Member (Traffic) that : 

"Sir, we are not doing it in a very big way and ambitious way. In 
areas where it is not worthwhile for us to compete, certainly 
there is no point in wasting our efforts. That point is well 
taken." 

The witness further clarified : 

"The utilisation of diesel oil on the Railways is definitely more 
beneficial to the economy as a whole. That is why we have 
been insisting that bulk traffic and long distance traffic where 
the overall economics is in favour of rail transport, must go to 
the railways. The container service was thought of as an 
integrated movement where we could make use of this advantage 
and capture the traffic which was going elsewhere. I maintain 
that in respect of bulk traffic and long distance traffic, only the 
railways are more suitable ... It will be .suicidal for the economy 
if the bulk traffic over long distance goes to the road transport. 
There is no dispute about that ...... The container service was 
only a very small token sen ice that was introduced." 



1.7- The witness a~mitted that they started the service 'in a small 
way and added : 

"If I re-alter my .strategy and give the service which is fairly 
efficient, I am reasonably certain that I will be able to get the 
traffic." 

II. Holding and traffic materia1isation : 

1.8 The following table indicates the holding, number of loadings 
and earnings during the years 1971-72, 1976-77 and 1980-81 to 1982-83 : 

Year Holding No. of loadings Earnings 

Total 

-----------------

1971-72 686 31880 

1976-77 2086 43052 

1980-81 2096 43649 

1981-82 2345 37864 

1982-83 2464 36173 

(January 1983) 
·- ---- -------

Per 
container 
per year 

Total Per 
( Rs. in container 
lakhs) per day 

. ·----·--·-·-·-·----· ---·-----
(Rs.) 

46 144 57.5 

21 338 44.4 

21 511 66.8 

16 . 542 63.3 

14.7 597 66.4 

·····--·--- ______ .._._ 

1.9 The Committee desired to know the percentage increase in freight 
rates duringthe years l971-72 and 1981-82, the Ministry of Railways 
(Railway Board) have submitted the following note : · 

"The extent of increase in freight rate depends on the commodity 
and the distance moved. On the basis of statistical figures of 
average rate charged for goods traffic in 1981-82 with 1971-72, 
the percentage increase is of the order of 144.21% 

1.10 It will also be seen from the table given above that the container 
loading dropped significantly in 1981-82 and the efficiency indices, 
namely loading per container per year dec1ined to 16 in 1981-82 as 
compared with 21 achiev.ed in I ':176-77. This is indicative of poor 
utilisation of container in a year The increase in the earnings of about 
60 per cent during this period is primarily due to increase in the general 
tariff rates. On the Western Railway which initially commenced this 
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service. in 1966, the decline in traffic was to the extent of 40 percent as 
compared to their traffic of 1976-77. Two of their regular services 
introduced in 1967 and 1973 were closed in 1979. 

1.11 According to Audit, during 1982-83 there was further decline 
in container traffic as detailed below : -
Name of Target loading fixed by Railway Loading in 
Railways Board (April 1982 for 1982-83) 1982-83 

- ------- - ---- ~- --~- -------~---- ···- -----. ·- --- --·- ··-------
Central 6000 4223 

Eastern 5000 4941 
Northern 11500 8717 
Southern 6600 5173 
South 1500 1830 
Eastern 5000 5937 
Western 8500 5352 

--. -- ---- ----

Total 44100 36173 

On an enquiry, the Committee have been informed that no separate 
figures about the quantum of Government traffic carried in containers 
were being maintained. 

I. 12 During evidence, the Committee desired to know the reasons 
for the decline in loadings. The Member (Traffic) explained the reasons 
as follows : 

'' ........ We had also a number of areas where tratTic will be 
given to us if we are able to give them an assured service 
which they expect from us. Unfortunately, as I mentioned 
earlier, because of our inability to run lhese services 
from start to finish as a unit-train and the intermediate 
handling of the loads, overall transit also deteriorated and as a 
result of that some traffic we could not get. Then there was a 
third set of traffic where the rates quoted by the roads were 
definitely cheaper than the rates which we quoted. In the last 
four or five months we have tried to reverse it where it was 
possible for us to accommodate and within the cheaper rates 
nad up to December there has been cases we have been able to 
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get a little more traffic. ·But these are only peripheral advan-
tages, Unless we are able to run a unit container train from 
one destination to the other destination and compete with the 
road traffic, it will not be possible for us to make a big dent. 
So, deterioration in the performance, increase in the rates and 
non offering of these traffic faciliti~s were the three main 
considerations for the drop and since we have a certain number 
of containers and the overall loading has come down, this figure 
will worsen." 

1.13 In a subsequent note, the Ministry have stated : 

"The fall in average loading per year_ is due to increase in the 
average lead of container services over the years, The averaJe 
lead of the container services in 197 I-72 was 1218 kms. and this 
increased to 1504 krns. in 1981-82. The increase in average 
lead of container service has ccntritutcd to higher turn round 
time. The average loacling per container per year is governed 
by a number of factors like the average lead and frequency of 
offering of traffic. Therefore, it may not be possible to lay 
down any maximum number of loadings per container in a 
year. However, alJ fea~ible efforts such as otrering suitable 
competitive rates for containerised traffic, keeping a close watch 
on the movement of containers to improve transit time and 
minimise detentions, ensuring supply ol contair:ers to the needy 
terminals etc., are made to improve the number of loadings per 
year per container. 

1.14. According to the Audit paragraph, in spite of the poor perfor-
mance container fleet was being augmented by addition o(850 containers 
besides replacement of 518 containers. Of these ordered (1 368) in 
September 1980, 31 I containers were received by end of 19 ~ 1-82, and 
the balance (1057) supply was in progress during 1982-83. These addi-
tions were justified to increase container loading by 50 per day. 

The committee were informed during evidence that each container 
had a capacity of 5 tonne and its average income was Rs. 16000 p.a. 
The Railways had made an investment of Rs. 8 to 10 crores. 

Ill. Factors affecting the pcrformance-Overaged and damaged cootaioers 

1.15 According to the audit paragraph, initially the life of a container 
was fixed at 40 years-same as of a wagon. Subsequently, in February, 



1981, Research, Designs and Standards Organisation (RDSO) proposed 
to fix the life of a containers as 15 ytars, subject to its beina aivcn pro-
per periodic overhaul (PO H). 

The audit paragraph further says that : 

There was delay in fixation of norms of lif• after detaileti studies 
with reference to experience of foreign Rlys. by RDSO till January 1983. 
The service life was arbitrarily reduced from 40 years to 10 year in 1973 
without any basis and the PAC wa; also advised vide 77th Report (Vth 
Lok Sabha) 1972-73. A number of containers were also condemned 
(exact number not known) on Western Railway between 1973 and 1981 
when these were in service for hardly I 0 to 12 years. 

The Railway Board vide its Jetter No. 79-TC/(M&S)/7/13 dated 
22.1.83 have fixed the life of container as 15 years subject to the con-
tainers being given proper FOH in Railway workshops .. 

1.16 The Committee desired to know the reasons for taking a long 
time in deciding about the life of a container. The Ministry of Railways 
(Railway Board) have submitted the following note : 

''Container service was first introduced on Indian Railways in 1966. 
The life of a container was initially fixed as 10 years in July 
1969 on the recommendation of the Research Designs and 
Standards Organisation, based on the experience of foreign 
railways as at that time there was no previous experience of 
containers on the Indian Railways. Based on the actual 
condition of the containers, some of which had been in use for 
more than 10 years, the Ministry of Railways found it desirable 
to review the life of the containers. Accordingly, the Ministry of 
Railways made a reference to RDSO in August 1979 to make a 
review. The RDSO submitted their• recommendations in 
Mar;: h 1981 suggesting adoption of 15 years as the normal 
life span for containers, based on the experience gained over the 
years by the user Railways in the country and latest practice in 
vogue on Railways abroad." 

1 .1 7 It bas further been stated : 

"When the question of fixing the life expectancy of containers was 
examined by the R.D.S.O., it took into account the experience 
of the user Railways based on the intensity of utilisation, hand-
ling and maintenance practices as weB as the then existini 
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condition of the first generation containers. - Besides, the prac-
tice followed by British Railways, German Railways and Inter-
national Container Bureau in this regard was also taken into 
consideration.'' 

1.18 In a note, the Ministry of Railway (Railway Board) have 
furnished details of the practice followed by British and German Railways 
and International Container Bureau in regard to fixation of life of 
containers as follows : 

nThe life expectancy of containers as per present practice followed 
by the International Container Bureau, France, British and the 
German Railways is as under : 
1. M/s International 15 years-If containers are 

Container Bureau, 
Paris (France). 

2. British Railways 

3. German Federal 

used exclusively for inland 
transport with preventive 
maintenance. 
10 years-When used m 
maritime transport. 

10 years-Certain types of 
containers last longer than 
others depending upon 
service operation. 

15 years-Medium size 
Railways containers. 

10 years-Big containers." 
1.19 During eviuence, the Chairman, Railway Board explained the 

position regarding life of a container as follows : 
"As far as life of a container is concerned, it should not be mixed up 

with the fiat. As far as the container life is concerned, we take . 
into account the normal life in other railways elsewhere in the 
world. We checked up the practice in lhe British, French and 
German Railways. We found that the life given was 15 years, 
But for containers loaded on ships and carried elsewhere the life 
given was I 0 years. As we did not have any earlier experience, 
we have adopted the practice of 15 years, based on their expe-
nence. 

• • • • 
At the time of introduction, if it was meant that the life of the 
container would be 40 years, it was wrong. We are sorry if we 



' ' 
have given the figure of 40 years in respect of the life of the 
container., 

1.20 In the meanwhile, according to Audit paragraph, due to absence 
of norms for replacement and periodical overhaul, containers in badly 
damaged conditions continue to be in service, which the trade is reluctant 
to load. On an enquiry, the Committee have been informed that : 

''94 containers of 4.5 tonne capacity manufactured in 1965-66 were 
condemned during the period from 1978 to 198 J and no con-
tainers were condemned on age basis between 1973 and 1978: 
ln addition, 3 containers involved in accidents were condemned 
during t 978-81 on condition basis.'' 

1.21 The Committee have also been informed that the norms for 
periodical overhaul of containers are laid down in Conference Rules part 
Ill (Rule 2.43) as q years for POH and l year for subsequent POHs 
w.e.f. 1.2.1973. 

In reply to a question, the Member (Traffic) informed the Committee 
that the percentage of containers which were unuseable and needed 
repairs would be ab<;>ut 10°~. He confirmed that all these containers 
which were condemned have been replaced and that they were now 
mak~ng sure that this disability was not there. fn regard to periodical 
overhaul, he stated as follows : 

''the idea of sending these containers for periodical overhaul is with 
that ohject so that if any damage has occurred in handling, any 
bent of short filling that is taken note of and attended to and 
the containers are painted. The system of periodic overhaul is 
precisely to achieve this objective.·· 

1.22 On an apprehension expressed by the Committee that there might 
be loss in terms of theft and pilferage of commodities booked in over-
aged and damaged containers, the Ministry have explained the posoition as 
follows: 

"Damaged containers are not supplied to trade for loading their 
goods. Overaged containers are utilised only on the basis of 
their good condition and being fit for use. The question of 
claims for compensation due to supply of overaged/damased 
containers therefore does not arise." 
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1.23 On being asked during evidence about the amount paid by way 
of damages for use of bad containers, the Member (Traffic) stated: 

"It would be very negligrn~e, it would hardly be of the order of Rs. · 
400G to Rs. 5000 a year.· Considering the fact that we had 
about 40,000 containers. it is negligible." 

(ii) Empty haulage of .containers 

1.24 With a view to reducing empty haulage and improving utilisation 
the containers and flats were being utilised on a pooled basis from 1975-
76 and not in Railway based closed circuits. But due primarily to lack 
of coordination between the Railways and imbalance of traffic, sizeable 
number of containers are hauled empty. According to Audit, a test 
check of the performance reports of the Railways for March 1982, indica-
ted empty haulage of containers, the maximum being on the Eastern 
Railway (41.3 per cent of the total inward receipts): followed by South 
Central (39 per cent). South Eastern ( 32 per cent) and Western (27 per 
cent). The Southern Railway had the minimum empty haulage of 15 per 
cent. Despite the container services being operated on selective route~. 

its empty haulage is comparatively, high on the Eastern South Central, 
South Eastern and Western Railways. 

I .25 Asked as to the reasons for the empty haulage of containers being 
so high-between 27 and 41.3 per cent-and the action taken to rationalise 
the movement, the Ministry of Railways (Railway Board) have state.d in 
a note : 

"There is a specific container traffic pattern between a pair of 
points. Sometimes, traffic is available only in one directiou 
and nil or negligible traffic in return direction. However, effort~ 
are made to rationalise the services in a manner that ~orne 

balance of either return traffic or cyclic movement is available. 
Empty haulage is also involved while sending the stock for 
repairs, POH etc. to the base depots. Therefore, certain percen-
tage of empty movement is always inevitable in any transport 
~ystem. 

During 1982-83, the extent of empty haulage of containers 
varies from 5.5~~ to 53.8~~ the overall average being 28.1. 

The container service pattern is reviewed from time to time so 
as to reorganise the same to keep the empty baula~e to the 
mioimum.'' 



IJ 

1.26 As to the percentage of empty haulage varying between 5.5 to 53.8 
. per cent during 1982-8.¥and the feasibility of fixing during 1982-83 targ~t 
for empty haulage, the Ministry have stated : 

"Certain percentage of empty haulage is inevitable in all transport 
systems on account of imbalance in traffic offering. Since the 
empty haulage depends on traffic pattern, which also fluctuates 
due to variety of reasons, it is not feasible to fix a target percen-
tage of empty haulage. However, efforts are made to keep the 
empty runl'ling to the minimum." 

J .27 When enquired during evidence whether the percentage of load-
ing had come down because there was higher percentage of empty haulage 
during 1980-81 and 1981-82, the Chairman, Railway Board stated ''that 
is one of the reasons why there has been percentage drop." 

The Committee dt·sired to know if empty haulage has been due to 
inefficient and ill-planned handling. The Member (Traffic) deposed as 
follows : 

''May I submit that in any transport organisation certain element of 
empty haulage is inevitable whether it is road or railways. To 
have a perfectly matched traffic is very very diffi::-ult. So, 
when we do the normal marketing, our effort is to see that this 
kind of empty haulage of traffic is kept to the minimum. But 
there were certain area where empty haulage cannot be avoided. 
And it is also necessary to give some containers to some other 
places where traffic would be much more. So, this adjustment 
is not fully within our control. I do admit that efforts and 
strakgics should he oriented towards reducing the empty haulage 
as far as possible. Rut in a transport organisation it would be 
impossible to make it zero. Now, it is of the order of 27°·~ and 
on over-all basis it is 25''~. Our effort is to bring it down 
to 20° ;,." 

1.28 On being told that empty haulage in one of the zonal railways 
was more than 40":, and on another Railway h)ading system was defective 
which resultt'd in decline in container service, the i\1cmher (Traffic) 
admitted by saying : 

''We will have to reorient our marketing strategy to reduce l'mpty 
haulage.'' 

1.29 Jn this connection, the ~1 inistry ha"e submitted detailed note 
after the evidence of the representatives was over : 
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'·A continuous watch is kept on the loadin' and availability of con-
tainers at various terminals by the ifailways and in Board's 
Office and to reposition the empty containers to the terminals 
where the demand is not fully satisfied. The pattern of loading 
of containers or for that matter any transport requirement 
varies from area to area, season to season and it is therefore, 
essential to make available empty Containers to the terminals 
where there is a Demand, it is not, therefore, possible to 
eliminate empty running or fix a percentage of·empty running. 

It may be pointed out that the empty running ratio should be 
calculated on the basis of despatches instead of receipts as the 
terminal has to load the maximum number of containers possi-
ble and despatch the balance empty containers with the specific 
purpose of supplying to the other needy terminals. 

A table showing the percentage of empty haulage for the years 
1982-S3 and 1983-84 ( Upto October) on the basis of despatches 
is given below : 

·------ -···· --·-·--···· --· 

Railway 

Central 
Eastern 
Northern 
Soutlwrn 
South Central 
South Eastern 
Western 

Average 

1982-83 

12.89% 
3.55~~ 

33.4.5~(, 

36.40°" 
17.6~((1 

1.36~~ 

9.32~~. 

1983-84 
(Upto October) 

-33.34~1~ 

1 S.87~~ 
. 30.13~0 

30.18% 
27.73r;~ 

16.73i~ 

1 6.37~-~ 
·------------ -----

20.15/~ 26.4 ~'~ 

The average percentage on Indian Railways for the year 1982-83 was 
20. I 5°'~ with the maximum percentage being ~6.40~~ on Southern 
Railway and minimum being J .36~/~ on South Eastern Railway. 
Similarly for the year 1983-84 (upto October) the overall figure 
is 26.4" ;, with the maximum being 30.34~,~ on Central Railway 
and minimum being 16.37~~ on Western Railway. Jt would, 
therefore, be seen that the overall empty haulage ratio has been 
varyi11g between 20-30% which is quite normal for the establish-
ed pattern of traffic on the Indian Railways. Moreover, it may 



be pointed out that there are a large number of containers 
transferred from one terminal to the other viz. from Carnac 
Bridge to Wadi Bunder and from Shalimar to Howrah and 
vice vnsa to meet the changing demands of traffic within the 
contiguous industrial areas. The above figures take these trans-
fers also into account. The containers going to the workshops 
for POH are also accounted for. If these two transactions are 
deleted from the figures the percentage of empty haulage of 
containers wi11 come down substantially. 

A C'"'ntinuous watch on the loadin.2 and empty running of each 
container service is being kept by the Railways and also in the 
Railway B0ard to keep the empty running to the minimum and 
also to supply the containers to the needy terminals 'to improve 
the loading. Similarly, on the basis of loading, a review of the 
various services is undertaken to withdraw those services which 
an.: no longer patronised and also to introduce additional ser-
vices if justified.'' 

Own )'OUr own container 

-t .30 ;\ scheme called "own your own container•· was bi.Jnchcd in th~ 
year 1972 but there was no response from the trade. The scheme was 
again revived in I 981. In December 1980, 12 containers were purchased by 
a firm of Nepal ( M/s. National Trading Co ) from tlh: Railways stock for 
movement of Nepalese cargo by rail from Cakutta port to Raxaul. The 
carriage or containers over this route involves transhipment of containers 
from BG to MG flat at Garhara. Despik this fact, the number of con-
tainers offered for carriage by Railways in this service was 15 to 20 per 
month on an average. 

I. 31 In· this connection, the Member (Traffic) informed the Com-
mittee during evidence : 

"I would submit that a much more interaction is required in this 
before we formulate the scheme. Unless the scheme is auractive 
I am afraid we will not be able to make success out of it. We 
will go into it. The response was not very encouraging at that 
time. Then we did it in a limited scale. We could succed with 
traffic going to Nepal. But we have not been able to do it in a 
bigger way. We ha'\"e to sec whether there is any ned or scope. 
We have to evaluate the success of the scheme.'' 
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(iii) Excess turnrouod time 

1.32 According to the Audit paragraph, the Lurnround time has in-
creased from 17 days in 197 6-77 to 21.6 days in 1981-82 Fide Appendix 
II. This high turnround time is partly accounted by transit time for move-
ment of containers between the two term\ na Is and partly by its hold up 
at the Railway's or consignee's premises at the terminal. The Zonal 
Railway fix a target transit time for each cont<,im:r service. The con-
tainers are moved by nominated quick transit (QTS) goods trains. The 
average speed of such QTS trains is 22-23 km per hour. Hence the 
transit time of containers by these trains even on the longest cantaincr 
route between New Dclhi-Bangalore (2545 km) would not exceed 5 
days. A test check in Audit of the performance reports of fL'gular 
services for. March 1982 of the Zonal Raih'>'ays revealed that the target 
transit time have been fi·xed much in excess of the running time required 
by QTS service and the actual transit time taken for the rn,'vcmcnt of 
containers was still higher as brought out hl'lm\ ; 

Railway Container service 

From 

2 

To 

.. _, 

Southern Tondiar- New 
pet Delhi 

(Madras) 
Bangalore New 

Delhi 

Distance 

( krn) 

4 

21 ~5 

2544 

Northern New Bangalorc 2544 
Ddlu 
:\.!~w 'J"crd:ar· 2185 
Delhi pet ------

Transit time •\c:t ua! 

transit 

as as time 
com t1xcd taken 
pared by by 
with Rail- Rail-

n:fc- ways ways 
renee (days} (days) 
to 
QTS 

5 7 

4 10 14 

5 J I 15 

5 20 to lJ to 

4 21 14 

Actual 

transit 

time 
during 
March 
1983 
was 
as 

under : 
(In days) 

17 
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1 2 3 4 5 6 7 8 

Central Wadi Tondiar- 1286 3 6 15.7 11.0 
Bunder pet 
Wadi Sccun- 794 'l 5 ] I.~ ;l.J ... 

Bunder dcrabad 
Wadi Shalimar 196~) 4 6 7.6 9.2 

Bun<.kr 
Wadi Yesvant- 1114 2.5 6 15.4 1 I. I 

Bunder pur 
. --- -~ -----·----------------- ~- ~~----·- - - -------- --

1.3 ~ Due to excessive transit (turn-rounc!) time, Central Rat!way was 
not able to meet fully the demand~; of t radc for containers during the 
year 1 l/79-80 to In l-l'l2. There wr.::r:,; shortfal:s in the supply of t.:mpty 
containers to the extent or -1133 in l n:.).~):J, 3697 in J 000-:< l and 1079 in 
1981-~ · leading to decline from 6!86 containers in l q79- ~0 to 53' 2 con-
tainer in 1902-~3. 

1.3} On the Wc:>.tcrn R<.uhny <11:-.0 the container Ju;.,Jiug:, d~dinr.::d 

from oo22 to (,l))() bd\VCCI1 i!J77·7iJ anJ l%!-S2 due to ::>lJOrtagc caused 
by detention to rontainers. A r,mJcm clh:..:k by Audit in October 19~1 
revealed tkt r.::ont~tincrs were ufll:n detained for unduly long penods 
extending urto 21 days art(.'r thci:- ~.rrt\;11 at tb•.: terminals by the consig-
nees using them as storage godown. As a resuit tht;; \Vestcrn IZailway 
could not achieve the Ctrgds of ll>aJing laid down by it in any of the 
years from 1976-77. !t closed down the :,·2ni~.:~s Lm ~ l.lrnac !iridgc-
Asarva and· Carnw.: Hridge--[~ota ronks in • ;79 due to decline in trailic 
resulting from its inability to keep to the prcscribc-d transit time, origina-
lly committed to the users. The contJ.incr loading on Wcst~:rn Railway 
further declined to 53 '2 in 19lQ-lO. 

1.35 It is seen from Append:x-111 that Actual lead of container 
service during 1~1-ll-82 is 1504 km. \of Goods Revcnu.: Statistics). 
On the basis of an avcrag,· l::aJ of 1590 km. for container trafTic 
actully achieved during the 3tl month period (Apnl 1978 to 
September 1980), weightagc for empty haulage of 26 p~f cent and 
a period of six days for loading/unloading at the two terminals, the 

reasonable turnround time including transit time for a container works 
out to only I 0 Jays. Against this, the actual turnround was 21.6 days in 
19~ 1-82 indicating poor utilisation of the containers. Calculated on the 
basis of turn round of 10 days, the requirement of containers even for the 
maximum loading 1 43649) achieved in 1980~~ I was about 1364 containers 
whereas the actual holdings at the end of 1981 \\as 2345. This would 
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indicate that as many as 981 containers could be spared for additional 
loading by controlling the transit time and reducing the detent~ons at the 
termin::tls by the Railways. Thus, due to excessive turnround, the earning 
pot~ntial of Rs. 65 thousand per day or Rs. 2.40 crores per annum on 
their existing holding of containers, has not been harnessed. Audit para-
graph adds further that on this basis, the reasonable turnround time 
would work out to even less then 10 days. Jn 1982-83 in view of further 
increase in the holding and decrease in container loading, the actual 
turnround deteriorated to 23.8 days. (Vide Appendix IV) 

1.:,6 To a question what were the reasons for excess transit time of 
container service between different pairs of stations and what steps have 
been taken to control the transit time, the Ministry of Railways have 
stated in a written reply : 

"The contoiners are cleared by quick transit service wherever avai-
lable. The frequency of such fast goods trains get curtailed due 
to non-.rvailability of adeqaute load. Excess transit time is also 
due to time taken in attaching detaching of wagons en route. 
The transit time can improve if direct superfast goods trains are 
run regularly on container routes. A watch is kept on the ter-
minal detention of containers and on transit time." 

I .37 • On being asked whether the Railway Board was considering 
any proposal for introducing super fast goods train,_ the Member (Traffic) 
replied : 

"The Paranjpc Committee which went into it has recommended that 
between certain points we should run unit trains. They will be 
superfast trains, from the start to the finish : the)' will cover the 
distance in a guaranteed time ; without intermediate handling 
we are trying to introduce such trains." 

1.38 At the instance of tbe Committee, the Ministry of Railways 
(Railway Board) have furnished the following details of the transit time 
taken during May-June 1 '}83 on various services : 

Name of service --~ayJJ83 _ June 1983 
Target Actual Target Actual 

(in days) (in days) 
----------- --

2 3 4 5 --
New Delhi-Howrah 3 4 3 4 
Howrah-New Delhi 6 7 6 7 
Carnac Bridge-New Delhi 5 5 5 5 
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----·-·--

1 2 3 4 5 ----·---·- .• -..... ,_ .. ____ 
New Delhi-Carnac Bridge 3 5.5 3 5.5 
Secunderabad-New Delhi 14 13 14 13 
New Delhi-Secunderabad 12 12 12 12 
New Delhi-Tondiarpet/ 

Bangalore 10/11 14/19 10/ II 14-15 
Bangalore-Tondiarpet 

New Delhi 16 11 )6 13 
Tondiarpet-Wadibunder 6 13.5 6 13.2 
Wadibunder-Tondiarpet 6 10 6 10 
Tondiarpet-Shalimar 10 10 10 JO 
Shalimar-Tondiarpet 6 10 6 12 
Shalimar-Wadibunder 6 10 6 9 
Wandibunder-Shalimar 9 8.5 9 7 
Secunderabad-Wadibunder 5 12 5 13 
Wadibundcr-St"cunderabatl 5.5 2 5.5 6 
Shalimar-Secunderbad 12 11 12 12 
Secunderabad-Shalimar 11 NA 11 14 
Bangalore-Wadibunder I) NA. 6 12.2 
Wadibunder-Bangalore 6 14 6 13 

------ --~---~- -·.0--·---~---~--

J .39 Asked the number of days QTS services were run on the routes 
mentioned in the statement given on pre-page, the Ministry have furnished 
the following information : 

--------· 

Routes 

No. of days on which 
Express Goods trains 

were run 
----------- - -

1980-81 1981-82 
··-·- -----~ .. ··--···----~ ------· ····· ---·-··-··-

----··--· ----····--
New De1hi-Howrah 
Howrah-New Delhi 
Carnac Bridge-New Delhi 

New Delhi-Carnac Bridge 

2 

336 
350 
312* 

347 

3 

309 
317 
JI2"'(*on 
all days 

except 
sundays) 
336 
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2 

Secunderabad-New Delhi (ex Balharshah) 18 

New Delhi-SecunJcrabad (upto Balharshah) 208 
New Delhi-Tondiarpct/Bangalore 20K 
Bangalore Tondiarpct-Ncw Ddhi J 8 
Tondiarpct-Wadi Bundcr 5-; 

Wadi Bundcr-Tondiarpet 200 
Tondiarpet-Shalimar I 7 
Shalimar-Tondiarprt 59 
Shalimar-W<1Ji Hunder @ 560 

Wadi Bunder-Shalimar 288 
Sccunderahad-Wadi Bundl'r (ex-Wadi) "3 
Wadi Bundir-Sr.·..::under.tbad (upto Wadi) 200 
Shalimar-Sccunderabau (~lpto Vijayawada) 59 
Secundcrabcad-Shalimr1 r , ex Vijaya wad a) 17 
Bangalore- Wadi Bunder (ex Guntakal) 53 
Wadi Bunder- Bangalore (upto Guntakal) 200 

14 

231 
231 

14 
43 

178 
5 

111 
rl"i 1560 (on 3 
days a week) 

222 
43" 

17i\ 
1 I 1 

5 
43 

----- -- ---------
The number of trains run on certain routes was lc<;s due to imbalance 

in traffic offering in return direction. 

J .40 (ir1 [)emurra(!e rafL's (If' containers 

Audit para states that though the container service was in operation 
from Januarv, I S.A6, demurrage charges for the delayed release of the 
container were introduced from September 1979, thus penalty was imposed 
on users for dct:~ining the containers in their premises tin then. The 
demurrage rate viz. Rs. 30/for the ftrst day was very low as compared to 
the average earnings of Rs. 571 per day of a container in 197 J -72, Rs 67/-
in 1980-81 and Rs. 63/- in 1981-82 The above demurrage does not take 
into account the consequent detention to the wagon flats, road units and 
its staff. 

t 4 J The Committt>e d(·sired to know the reasons for tl1c demurrage rates 
on containers beiM fixed at a rate ( Rs. 30 per day) much lower than its 
earnings per day and whether it was not considered necessary that the 
demurrage rates fixed should take into account element of consequent 
detention to wagon flat~, road units and staff. They also wanted to 
know if there was anv proposal to revise the demurrage rates. The 
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Ministr·y of Railways (Railway Board) in their reply stated. The question 
of levy of demurrage on containers was examined in detail in 1979, and 
a decision was taken to levy demurrage charges on inward loaded con-
tainers not released by the consignees at the terminal within 24 hours of 
placement for unloading. The present demurrage rates (revised from 
November 1979) are as under : 

Tst Day 

2nd day 
3rd day 
and onward 

Rs. 30/-
Rs. 36/-
Rs. 48/-

While fixing the rates of demurrage charges in 1979 the then prevai-
ling rates of demurrage r~)r c~)nventional wagons were taken into account 
and fixed pro-rata on the basis or' carrying capacity of the containers 5.0 
tonne viz-a-viz that of a BG four wheekr (22 tonnes). The demurrage is a 
renalty chargl'd to discourage trade to detain containers unnecessarily 
and as such the average earnings of container has no relevance with the 
demurrage rate fixed. As the wagon flats, road units and staff are not 
detained by the cmtomcrs, there jg no justification to take these elements 
into consideration for fixing demurrage charges. Moreover. the container 
sef'.'ice being sen~iiive, it was feared that if the demurrage rates are incre-
ased the trade might resent and divert the traffic to rvad, Besides there 
were h:trdly any cases of heavy d:;lays to containers at warehouses of the 
users. 

At present there is no proposa I to revise the demurrage rates of 
containers. 

L4'2 The following statement furnished by the Ministry indicates tbe 
number of containers detained during the last two years and the amount 
of demurrage collected therefor : 

Place/Railway 1981-82 1982-83 
No. of Amount of No. of Amount of 

containers demurrage containers demurrage 
detained collected tktaincd collected 

Rs. Rs. 

2 3 4 5 

1. Bombay (Central) 539 78.658 463 66,674 
2. Calcutta (Eastern) 21 5 4~,098 147 17,892 
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I 2 3 4 5 
3. New Delhi 

(Northern) 859 1,32,191 1,146 1,50,994 
4. Madras Southern 1· 1] 4 24,726 RO 14,718 

>-5. Bangalore J 
6. Secunderabad (SC) 22 1,5 J 9 11 810 
7. Calcutta (SE) 66 9.6~6 24 3,928 
8. Bombay (Western) 737 93,648 703 1,07,507 

Total 2,552 3,83,47(1 2,:-74 3,62,523 

I .<1 ~ Asked whether the customer was at liberty to detain container, 
the Member (Traffic) informed the Committee during evidence as foilows: 

'•Again when we were competing with the quality of service when 
we started the container service, we don't think any,demurrage 
was charged, because we felt that by inducting them to take 
this traffic, this irritant, if due to factories on strike or disloca-
tion in his arrangement is there and if he wants to keep the con-
tainers for a day or two, we can accommodate. So, keeping 
that in view we did not charge him demurrage. But when we 
found some of the customers were using it beyond the reason-
able limit, we introduced the concept of demurrage charges.'' 

1 44 To a question whether the practice of unnecessarily detaining the 
container was due to the fact that the customer was not expected to pay 
demurrage and whether it was not necessary that something should be 
done about it. the Member (Staff) replied as follows : 

''The incidence of such people retaining the containers for a long 
time is not very high. But the point you have made is noted 
and we will see if we can have any check on them." 

1.45 According to the Audit paragraph, all the container terminals e.g. 
Wadi Bunder, Shalimar, New Delhi, Ban~alore, etc. are not open for 
deliyery on Sundays and Holidays unlike the ,goods sheds at these places 
which do not observe such holidays. As a result, th~: containers and the 
connected assets such as wagon flats, road units etc. remain unutilised. 

J .46 The Committee desired to know whether, with a view to better 
utilisation of containers, it would not be feasible to open the container, 
terminals on Sundays and Holidays t~s in the case of goods sheds. In a 
written reply~ the Ministry have stated "container service are operated on 
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door to door basis and the unloading and loading of containers is under-
taken by consignors/consignees at their godowns. Since most of the 
business establishments remain closed on Sundays and holidays, container 
service operates only on wGrkiog days. 

"Therefore, the question of extending them to Sundays and holidays 
is not considered necessary.'' 

(v) Non.exten.~ion of container service over BG/MG routes 

1.47 According to the Audit Paragraph, at present container 
service operates only on one MG-cum-BG route l'iz .;~ Wadi Bunder-
Yesvantpur (introduced in November 1969) with transhipment of contai-
ners at Guntakal. There has been no further expansion of such 
service. But it has been stated in additicnal information furnished 
by the Audit that with the conversion of the MG section from 
Guntakal to Bangalore into BG and opening of BG route from January 
1983 Wadi Bundcr to Yesvantpur container service is operated entirely 
over the Broad Gauge. Jt has been stated that there is no proposal at 
present to extend the service over the MG-cum- BG routes. Upon this 
the Committee enquired as to what was the necessity of designing con-
tainers for MG-cum-BG routes. The Ministry have explained as 
follows: 

"The flrst BG-cum-MG service bdwccn Wadi Bundcr and. Yeshvant-
pur was introduced in 1969 whid1 remained in force till Jan. '83 
when )'cswantpur got cunncctt:d to Wadi Bundcr by all llli 
route due to cnnversion of Bangalorc-GuntakaJ Section. In 
addition another BG-cum- MG scrvicl! was introduced between 
KP Docks, Calcutta and R.axaul in December 19~0. The first 
lot of 4.5 tonne;;s containers manufactured initial!)' v.ere capable 
of moving on l3G only and after the initial experience all new 
containers with 5 tonnes capacity were so designed as to be 
capable of moving on both BG & MG systems universaJiy." 

1.48 But, it was explained during evidence by Member (Traffic) 
that the thrust of investment and marketing efforts was on BG routes for 
the following reasons : 

"We found that traflic on that route was much more favourable to 
us. That is why, we concentrate on the broad gauge routes 
where we arc getting a large amount of earnings. In respect of 
meter gauge, we have constructed only 9 fiats. · We tried in 
away at Bangalore also till the gauge conversion is completed. 
Also we tried in Nepai-Raxaul route. We did not go in a big 
way. We are concentrating on the broad gauge routes only. 
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But it will be done by transhipment. Even in these places there 
exists the road transport system. In these route services, it is 
a question of our being ahk to complete. Any transhipment 
would mean additional delay because _91· transhipment, waiting 
for matching stock and all that. That was why we did not go 
in a big way in the transhipment point." 

1.49 The Committt.:e suggested that if container system was intro-
duced throughout the country, transhipm(.:nt problem would also be 
reduced and desired to know the views. of the representatives of the 
Ministry of Railways (Railway Board). The Member (Traflic) deposed as 

follows : 

"There are two points. The major bottleneck of the tramhipment 
is two in nature. One is extra transhipment time and the other 
is damage to the comignment. As far as damage during tran-
shipment, pattit.:ularly industrial g0oJs of high value, it is of 
serious proportion. Pi,:feragc also causes lot of problems. If 
you containcrisc them, during the transhipment, this danger will 
not be there. 

Transit time woulJ still be there because or the proVISIOn 
of matching stol:k from broad gauge to mdcr gaugt.:. Even with 
the larger pool of wag~ms at our disposal then.: is a problem. 
The flow is different and the art!a is difT~rcnt. With the bt:st 
will !n the v. Clrld. we arc abk to adttevc l:t:rtain dtgn:c of cHi-
ciency. >~ow, in tbc context or aJequah: uumbcr of containers 
being made available and our ~o::fforts to optimise the use of 
existing containers, we will certainly undertake a study to see 
whether it is possible in certain rutes and we wi i1 try to do that 
also," 

(vi) P:·rformanre of road uni:s 

1.50 According to the Audit paragraph, the Railway's ~:ontainer 

terminals hold I I 6 road units consisting of a tractor and trailer unit 
costing Rs. 79,3i:O each {total investment Rs. 91.64 lakhs). 1\ test check 
of their performam:e reports Juring !\larch 1982 disclosed that only sg 
vehicles were in etfectin.: usc :·ur d.: livery and colb.:tion of the containers; 
II vehicles wac out of ust: kust Rs. ~.C9 lal-..h,>) due to cannibalisation of 
their parts, etc. (4 on Western. 4 on the Central, one on the Southern 
and two on the South Central Railway~) and the rt.:maining 47 were 
either under rcp<>ir or awaiting rL'pair~ de. Thus, :u:cording to audit, 
hardly 50% of the vehicles were in ctfe~.:tivc usc for container traffic. 
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1.51 The Audit in a further test check of performance reports of 

Marc,_. 1983 disclosed that out of 106 vehicles, 60.7 vehicles were on an 
average on line. On Southern and South Eastern Railways out of 23 
and 13 road vehicles only 13.5 and 5.6 were on line in March 1983. 

The poor performance of road units was mainly due to maintenance 
pn,blcms. As the Railways workshops are not geared for the POll and 
other repair of road vehicles, these had to be looked after by outside 
contract agencies. 

1.52 As to the reasons for nearly ha1f the road vehicles being out 
of usc, the Ministry have explained that '·most of the road equipments 
were procured about 10 to 15 years ago and have become aged requiring 
major repairs resulting in higher percentage of ineffectiveness. All possi-
ble steps arc taken to get the equipment repaircJ and put back into 
service." 

I. 53 To a question regardmg the step~ proposed tv be taken to 
Improve the performance of road units, the Ministry have stated that 
''there arc some delays in maintenance of road units in a Government 
Organisation as compared to the private arrangement and th~se are un-
av~)iJable due to a variety of reasons.'' 

In a note submitted subsequently, the Ministry have stated as 
follows : 

''Large workshop facilities fur repair ot road vehicles arc not main-
tained on tl1e railways because the numba of such units is 
extremely limited. On account of this, the average down time 
and the cost of repairs inevitably tend to be higher. F'rom 
experience it is seen that the work relating to road haulage if 
entrusted to established road hauliers will work out cheaper as 
compared to the existing system. The suggestion of entrusting 
the work to the contractor is under consideration." 

1.54 Referring to the proposal to entrust th~.: road haulage work to 
a private contractor, the Committee enquired whether the real reason for 
nearly half the road fleet being out of service was collusion between the 
officials of the Department and private parties. The Member (Traffic) 
replied : 

''When I was working as a Chief Marketing Superintendent in 
South-Eastern Railway, this was my concern. The reason for 
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ineffectiveness was not the vested interest. It arose primarily 
out of the inadt>quacies of our maintenance infra-structure.• In 
the first place the numbe~ of vehicles which I had to maintain 
was 12-14 trucks. The total I 20 is spread all over the country. 
Staff is not sufficient. 1 admit there is lacuna in planning. 
But the fact is, the service is not as efficient as it should be. 
The total number of trucks is 120. These are at different 
places." 

On the Committee pomtmg out during evidence that the perfor-
mance of the road units was a contributing factor to losses, the Member 
(Traffic) admitted : 

''It is neccssan to maintain. the road units in an efficient manner. 
Perhaps the pres~nt system of servicing and maintaining them 
is not ~onducivc to efficiency. It may be worthwhile giving it 
to a private company which will be able to do a better service.-
hh·idcnt!y it wiil reduce our cost. 

** ** 
... but \\hat is more indlccti \ e 1s the road units, ~hich affect 
the service. We are thinking of the strategy with regard to 
that. For want of suftlcient and proper maintenance, it is 
pu~hing up the cost anJ reducing the reliability of service." 

1.55 In a subsequent noh: the !\1inistry of Railways haw furnished 
the following tigur-:s regarJmg the number of time services of private 
road hauliers were utilised anJ the amount paid to them during the last 
five years by the Northern, [ash:rn and South Eastern Railways (other 
Railways did not utilise tile s.:rvi.:c:. of private hauliers). 

Railway 

STATEMENT 
------·------

No. of time private road 
haulicrs \\ere utilised during 

last 5 years 

Total No. 
of containers 

handled 

Amount paid 
to them 

(Rs.) 
----------·------·----- ----------------------------

Northern 

Eastern 

S. Eastern 

For 2 month~ between 
lt~/12/82 and 17/2/83 

For the period from 
April 79 t0 Oct. !W 

10 times 

279 Rs. 17,072.59 

446 Rs. 89,692.00 

373 Rs. 73,860,00 
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It has also been stated that the total amount spent on private hauliers 
has been recovered from the concerned parties as pt!r containers charge 
basis. 

1.56 The performance of the container service upto 1974·75 on the 
various Zonal Railways was commented in Para 8 of the Report of Com-
ptroller and Auditor General of India for the year 1975-76, Union 
Government (Railways). Arising out of this paragraph, the Public 
Accounts Committee called upon the Railw:ty Roard, i tt.·r alia to under-
take a study of the economics of each container service through their 
Efficiency Bureau. The Railway Board had informed \'ide action taken 
note dated 2.12.7~. th&t the Efficiency Rureau of their Ministry has been 
undertaking a 'ystematic study of the economics of c ach container 
service. However, no such study has been initiated by the Railway Board 
so far (till 1982) pursuant to Public Accounts Committee's above recom-
mendation. 

Asked the reasons for not conducting any study in this regard, the 
Ministry of Railwayg have stated in a note as follows : 

"An attempt was made in 1979-80 to study the economics of each 
container service but it could not succeed, since all containers 
and fiat wagon' were already being utilised on pooled basis on 
all services in order to improve their utilisation on account of 
imbalance in traffic between fixed pair of points." 

1.57 Asked during evidence why the stnrlv had n0t heen conducted, 
the Member (Traffic) apologised hy saying : 

''I place on record my unqualified· apology. When the container 
service was first introduced, the project estimates were being 
worked out on a certain basis routcwise. The parameter. design, 
data were on a particular system or working. 

ln 1979-80. l found from the old record. that an :1ttempt was 
made in the Railway Board Office. to work out economics. The 
old terms and guidelines were not relevant to the situation 
today because of the pooling of the containers. That was not 
conclusive enough. Unfortunately, this was not pursued. I 
apologise once again. 

After having come to know I hav~ taken the work on band. I 
assure you that it will be done as early as possible.~· 
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. 1.58. The Ministry of Railways (Railway Board) have not yet (Octo-
ber 19S2) undertaken a study of the economics of the container service 
for testing its viability keeping in view changes in the pattern of move-
ments introduced from time to time such as : 

(a) pooling of containers among the railways from 1976 ; 

(b) loading <' f containers in BOX and KC wagons on a substantial 
scale due to· shortage of container flats and for operational 
reas0ns and ; 

(c) traffic in l'-\0 containers owned by non-r<Jilway parties. 
Accordmg to l\udit the afore~aid factors indicate need for a 
fresh tinancial a_ppruisal of this scheme, but the Railway Board 
have not carried out any financial appraisal of their container 
service eitha individually or for the service as a whole since 
1976-77. 

1.59 The Committee desired to know why a study of the economscs 
has not been made ~ince it~ inception, the Ministry of Railways gave the 
following reason:. : 

"The study regarding financial appraisal of individual container 
scr\'ices is practical only when the containers and flat wagons 
allotted for the respective services arc utilised on a closed circust 
basis. Since 1975-76, all containers and fiat wagons ar..: being 
utilised by the Railways on a pooled basis on account or 
-imbalance in traffic between fixed pair of points. Therefore, 
such studies for individual container servic<'s have not been 
undertaken." 

1.60 The Committee desired to know the percentage of increase in 
freight on traftic carried in containers effective from April 1983 and how 
these rates compared with road freight. The Ministry of Railways 
(Railway Board) have furnish:d the following statement: 
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Service/Commodity Tariff rate Tariff rate %age incr- Comparative 

per quintal per quintal ease. road rate 
prior to after 1.7.83 per 
1.7.83 quintal 

----- ._ --M•·------· ----- --
_,_ ______ -----·---·- -- ------··-------

Rs. Rs. () Rs. '0 

Carnac Bridge-
New Delhi. 

Soap 22.78 28.32 24.0 Rs. 35/-to 

Lubricating Oil 5).40 62.01 1 1. 9 Rs. 40/- per 

Biscuits 30.72 39.55 28.7 quintal. 

PVC Rosings/ 
Compounds 32.30 41.59 28.7 

Plastic Mfd. 55.40 62.01 II. 9 

Radio/Transistor 41 .~3 53.~4 28.7 

Milk Powder. 32.30 39.55 22.4 

Note: The above railway rates do not include road portion charges . 
which have been increased from R-;. 10.5') toRs. 12.30 per 
V. K.M. i.e. 21.3~o-

Tondiarpet-Wadibunder 

Rs. 
Elec. Tyrcwritl'r 30.90 33.07 10.0 25 to 

Nickel/ Rs. 40 per 

tin Ingot" 40.50 44.6 I 1 0. 1 quintal. 

Liquor 3(L24 39.67 9.5 

Lt;bricating oil 60.50 66.27 9.5 

Welding Rod. 5 I .07 ~9-~ I 17.1 

Tondiurpet Shalimar 

Elec. Type-writer 3C'.90 :'.3.:: l 7.\1 Rs. 25 to Rs. 
45 per 

Nickel/Tin Ingots 54.50 54.50 (not revised) quintal. 

Liquor 44.40 47.94 ~n 

Lubricating Oil 77.00 81.73 6.4 
- ------·-····~. --- -----···-· --··- ----- --··· ~---·.-
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1 2 3 4 5 
~--·----- ---.. 

Tondiarpet-New Delhi 

Elec. Type-writer 40.62 43.95 8.2 Rs. 50 to 
Rs. 60 per 

Nickel/Tin Ingots 58.61 64.16 9.5 quintal 

Liquor 49.80 54.24 9.3 

Lubricaing Oil 84.11 92.35 9.8 

Welding Rod 68.37 80.32 17.5 

Note : The above Railway rates per quintal have been worked out 
based on container rates. 

Wadibundcr-S hal i mar 

Medicines 50 51 2.0 Rs. 50 to 
Glazed tiles 48 50 4.2 Rs. 60 per 

Switch gears 84 90 7.1 quintal 
Lubricating Oi I 74 80 8.1 

PVC Rosin 05 70 11.1 
Biscuits 67 68 1.5 
Radio.'Transistors 74 80 8.! 
Batteries TL Cells 68 74 R.8 
Plastic goode; 102 104 1.9 

Soap 47 48 1.2 

Detergent 65 70 5.7 

Wadihunder-Tondiarpet 

Medicines 33 36 9.1 Rs. 32 to 
Glazed tiles 30 31 3.3 Rs. 36 per 
Switch gears 75 82 9.3 quintal 
Lubricating Oil 47 50 6.4 
Biscuits 50 54 8.0 

• . ... 
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1 2 3 4 

Radio /Transistars 

Batteries TL Cells 53 59 11.3 

Plastic goods 77 80 3.9 

Soap ~0 ·32 6.9 
Detergent 45 49 9.1 

Wadlbunder-Secunderabad 

Medicines 29 32 10.3 Rs. 16 to 

Glazed tiles 19 21 10.5 Rs. 22 per 

Switch gears 54 59 9.2 quintal 
Lubricating Oil 24 28 12.5 

Radio/Trans. 57 61 7.1 
Batteries 29 32 10.3 

TL Cells Plastic 5~ 58 6.4 
goods 

Soap 16 17 5.4 
Detergent 26.25 28.50 7.7 .. 

·-·-- -~ ----- --~--~--
1.61 The Committee desired to know how the Railways proposed 

to compete with road transport. The Ministry of Railways (Railway 
Board) have stated in a note as follows : 

''In order to meet the competitiOn from road transport, measures 
have been taken by the Railways to quote special reduced station to 
5tation rates wherever justified. However in view of the overwhelming 
advantages and complete freedom to choose the customer, commodity 
rates and routes, enjoyed by Road Transport, the scope for any apprecia-
ble improvement in this is very limited.'' 

• 
A statement showing the tr~nsit time by road between the various 

points bas also been furnished by the Ministry. 



1. 

2. 
3. 
4. 

5. 
6. 

7. 

8. 
9. 

10. 
II. 

I 2. 

13. 

14. 

15. 

16. 
17. 
18. 

19' 
20. 
21. 

Routes 

Madras- New Delhi 

Madras-Calcutta 

Madras- Bombay 

Bangalorc-New Delhi 

Bangalore-Calcutta 

Ban galore-Bombay 

New Delhi-Bombay 

New Delhi- Calcutta 

New Delhi-Secunderabad 

New Delhi Madras 1Bangalore 

Bombay New Delhi 

Calcutta New Delhi 

Secunderahad Bombay 

Secu-nderabad -New Delhi 

Secunderabad- Calcutta 

Sccunderabad-~adrasiBangalore 

Calcutta-Bombay 

Calcutta Madras 

Bombay-Madras 

Bombay-Bangalore 

Bombay-Calcutt:1 

Transit time by road 

(number of days) 

5 to 6 

4 to 5 

3 
6 to 7 

5 to 6 

2 
3 

3 
4 

5 

3 to 4 

4 

1 

3 

4 

5 to 7 
4 to 5 

3 to 5 

3 to 4 

5 to 6 

1.62 Asked to give a financial assessment of the container service, 
the Ministry of Railways (Railway Board) have informed the Committee 
as follows : 

•· A rough exercise undertaken on one of the Railways to assess the 
financial viability of the container services has shown that the return on 
the capital investment was approximately 24.92" ~and 20. I 6":. for I 98 I -S2 
and 1982-83, respectively. 

Action has been initiated to make a Railway-wise appraisal of the 
container <,ervice for the year 1982-83 and thl' results will be furnished to 
the PAC within the next six months." 
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t .4t3 1'tte Cemalner Service was introduced by the Raftways in t%6 
betWftll tJ.pedfted terminals in order te wean a'Way di,.ersion 1Jf high rat~ 

goods tralic te t'oad by eRsliring 4•ick attd ·safe door to door transport of 
goods widlout any handlin1 of contents ~ither at the transhipment point, 
en reate, if a&y, or at the geods shed. These services got established on 
9 routes .lfy 1971-72, 12 r&tttes lty 1974-75 and 16 reutes f)y t·98t-B2. 
The Cmumittee, ho..,ev.er, observe that 1tfter haviag made a ''dem" in the 
traflic all aieag held by the rOttd transport, fhe Raihvays could II'Ot •stain 
it aad during die last few yean;, there bas beeu a grattuat faD ia the 
Uliciency ·Index: of tile Service, namely IQadi~t:s pel' -container pet' year. 
In 1971-72, mtb a ltoltlin~ of 686 cootaioers, tile it'&'ilways carrie• 31,180 
loarliags. Bet !o 19Hl-l'U, with 2,345 cowtainet"S, the number of loBtlings 
carded was .oalj· a fraction tnore, viz., .:\7,864 Joatlings. 'The Etlicieucy 
Index, declined &om <46 kt 1971-72 te Z1 ift l9.i'U-8l nd to 1~ iD 1981.-32. 
Ou Ute Westera Raihva,·, which illitially commencecl tiHs Service in f966, 
the ()ecline in traffk was to tlre extent of 48~{, as cempared to tbeiT ft'aftk 
of 1976-77. Two of th~ ir regular services introduced in 1967 am! 1973 
were closed in 1979. During 1982-83, there was further decline in the 
container traflk. 

1.64 As to the main rcasoco.; for tile deterioration io tile perf.oramlt:e 
uf the Coataincr Sen"icc, the CJmmiHce observe that ahhougb certain 
external factors beyond ttae tontrel of Rai1ways had ~entuated the pro-
cess of deterioration, the root cause, as admitted by the Memtter (Traflic), 
Railway Board, was the ioabflity nf the Rail,·ays to provide tbe 'qaality of 
service' which the prh·ntc road haulier!~i l'l'cre able to provide as also the 
inability of the a ann·ays to compt1'f- nith them in the mat fer of transit time 
and of rat.-s. An~her re:tson was the inefficient functioning of the road 
units of the Railwa~''\ C'ont11iner Servi<"e. 

1.65 A~ tile Committee observe, tlle road traific bas cerhlia ioheleat 
advantages over the Rail"ays in tbe matter of pcoliding door to door 
service. Tbe traasit ti~ takeo ey the road transpod is much less than 
taken by the Container Servk-e. For instance, tlte trausit time fixed •y 
the ltaihvays betweea New Dt:tbi ad Tendiarpet (Madras)-a distance of 
2185 Xm.-is 10 days bvt dte actaal ti111e taken b~ tbe Contaiaer scrrice 
is 14 days. As ag:tiast thi'>, tbe tran.;it time taken by tbe road trau-.pon 
iii 5-' days. Likewise, the transit time fixed by tile Railways betw«n 
"'iew Delhi and Bangalorc-a distauce of 2544 1\m. -is J 1 days, but tbe 
time actually tnkca is 15 days. As agaiost rbi~ the lrlllosit time 
taken by the road tran~port i!' f.-7 tlays. The road transport has also the 
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adva)\tages of smaller unit load, freedom to pick and choose aod flexibi-:-
lity to offer rates on day to day basis. Rather than haul the truck empty 
on the return journey, if may even accept half the usual rates but not so 
the Container Service. The question now arises, therefore, is whether it 
was at all wise on the part of the Railways to have ventured into this line. 
The Committee have, however, considered the matter in a wider perspective 
especially in 'the context of development of integrated Sea. Rail and J~oad 
Container Service the world over. Considering the overwhelming advan-
tage enjoyed by the Railways in the matter of fuel consumption in case of 
long distance, the Committee feel that in the interest of optimum utilisa-
tion of scarce resources of the country, the Railways should not only conti-
nue with the Container Senice but also extend its coverage provided they 
can successfully overcome the shortcomings they are facing at present. 
This, the Committee will like to point out, is no easy task and for this the 
Railways will have to do some hard thinking not only to re-orient tbt:ir 
whole approach and strategies but will have to be much more businesslike 
than hitbertofore. 

1.66 In the succeeding paragraphs, the Committee have dealt with 
various specific points raised in the Audit paragraphs in regard to • the 
performance of the Container Service. 

The Committee observe that one of the main reasons for the deterio-
rating performance of the Container Service is the unduly high turn-
round time of Containers, The reasonable turn-round time for a Coa-
tainer has been worked out as 10 days. As against tbh, the actual turn-
round time of the Coo tainer Service during t98J-H2 was 21.6 days on an 
average. The torn-round time is partly accounted by transit time for 
mo,·ement of Containers between the t"o terminals and partly hy their 
bold-up at the Railways or consigncess' premises at the terminal. How 
excessive is the transit time taken by the Container Senice will be 
apparent from the fact that on Tondiarpet (Madras)-New Delhi Container 
Service the transit time fixed by the Railways was 1~ days as compared to 
4 days taken by QTS, but the actual time taken in March, 1982 was 14 
days. Likewise, on Wadi Bunder-Yeswantpur Container Service the tran-
sit time fixed by the ltailways "as 6 da~·s as against 2.5 days taken by 
QTS, but the actual time taken "·as 15.4 days. Owing to exccs~ivc tran-
sit time, Central Railway was not ahlc to meet fullythe demands of trade 
for containers during the years 1979-80 to 1981-82. There Wt•re shortfa11s 
in the suprly of containers to the extent of 4133 in 1979 1930, 3697 
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hi 1980~81 and 1079 in 1981·82, leading to decline in loadings from 6185 
.containers in 1979-80 to 4223 in 1982-83. On the Western Railwo1y~ the 
position was even worse. Container loadings declined from 8822 iD 
1977~78 to 53.5l in 1982~83. How costfy the excessive transit time bad 
proved to be will be seen from the fact that by controlling the transit 
time and reducing detention to containers, additional 981 containers could 
be available f~r loading, thereby augmcntin~ the earning potentLll of 
·RaHways by Rs 2.40 crores per year_ In a note furnished to the Commi-
ttee, the Ministry have stated that transit ti.ne can improve if direct 
super-fast g •ods tr~tifls are run regularly oa container routes. This 
questiaa i., under f1c conside-utio :1 of tile \Unistry. 

1.67 The O)mmittee aro! firmly of tltc view that if the Railway 
Container Service is to succl:'ssfiiJiy com,>ete with the road senice, the 
first thing it bas to do is to drastically cut down the tran!it time. It 15 
hardly necessary for the Committee to point out that with a substantial 
reduction in transit time, the existing containers can carry for more load-
ings than at present. The Committee n:>te that a propo:,al under the 
consider<1tion of tlJe ,\Hnistry is to run dircet super~fast trains regularly 
ilD cont~tiner routes. T.hc Committee will like the Ministry to implement 
the abole proposal at the earliest. Together with it, the Committee wiU 
Uke the Ministry to consider re-orieating the existing system $0 as to 
concentrate more in sectors where it is possible to ruo a siagle uait 
train from start to finis!t wlbo:u any intermediate deteatioa. In addi-
tion. det~rmioed efforts should be made by tbe Ministry to eut down tbe 
unnecesury boll-ups at the Railwasy and consignees' euds at the termi· 
oak. In the opinion ol the Committee. the aim of tbe Railway Container 
Service sflould be to bring dowa the trausit time in the tirst instaace to 
the level of the target time fixed by the Railways aad latu 011 to ltriag it 
as near as possible to the QTS titPe. 

1.~8 Intimately connected with the question of high tum-reuad 
time is the question of fixing a deterre11t demurrage rate. Tbe Committee 
obsPrve that though the Cttntanier Service has been in operation fro• 
January 1966, 4emurrage charges for the 4elaycd release of cootaiaers 
were Introduced in St>ptember 1919. No penalty was i.,osed oa users 
for dctalniog the containers till then. However, the demurrage rate, viz. 
Rs. 30 for the first day is very low as compared to the aveuge earnings 
of Rs. 63 per day of a tontainer fn 1981~82. The reasoa give• bf the 
1\UnJstry fer the very lew rate of tleaurraae is. that utbe COIItailler &eniee 
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being-sensitite, it was feared that i( the demurrage rates were Increased 
the trade might resent and divert the traffic to road. B~sides, there were 
hardly any cases of heavy delays to containers at the warehouses of the 
uters." In evidence also, it was stated that the •'incidence'' of the 
people 'retaining containers for a lo:1g time is not very high " The 
Committee are surprised to lear ·• this In view of the fact that a random 
check by Audit on the Westem Railway io October 1981 revealed. thaC 
containers were often detained for unduly long periods extending upto 21 
days after their arrival at termil.als by the consigness using them a!f 
storage godcnms. While the Committee agree that the question of demo~ 
rrage charges should not be allowed to become an unnecessary irritant to 
the customers, they are also positive that the ~ontainers should not be 
allowed to be misused by unscrupulous consignees as storage godowns. 
With this end in view, the C&mmittee desire that while the demurrage 
~arges for the first two days may remain unchanged, the charges f&r 
the third day onwards should be sharply increased so as to act as a deter~ 
rent. 

1.69 Another important reason for the deteriorating pt>rformance of 
the Containers Service is the heavy empty haulage of containers. 'With a 
Yiew to reducing empty haulage and improving utilisation the container~ 
were being utilised on a pooled basis from 1975-76 and not in Railway 
based closed circuits. But, in spite of this, a large number of coot ainers 
are hauled empty. According to a test check of the performance reports 
of the Railways for March 1983 by Audit, empty haulage of containers 
was as bigb as 41.8~~ on the Eastern Railway, 39~~ on fhe South-Central 
Railway, 32% on the South-Eastern Railway and 27% on the \\'estern 
RaHway. In evidence. Member (Traffic) pleaded that ' in any transport 
organisation, certain element of empty haulage is inevitable (and) to have 
a perfectly matched traffic is •ery, nry difficult.'' Ho9t'ever, he conceded 
''we "ill han to re&rient our marketing strategy to reduce empty 
haulage. Our effort is to bring it down to 207,~". The Committee 
strongly recommend that the Railways should keep the position under 
con!iftant reriew and make !UStlined marketing efforts in order to minimise 
the empty haulage. With this end in fiew, the Committee would like th~ 
Ministry to examine the feasibility of offering special station to iitation 
rates in case they find that on the return way, the containers are likely te 
go empty. 

1. 70 from the cOmparati'e data .r the road traasport rates and 
Clae railway cnt•mer senice rates furolsbed by the Miaistry of Railways-, 



the Committee ftnd that as against the road rate of Rs. 35-40 per quiotal 
On Cunac Bridge-New Delhi route the container service rate was 
Rs. 62 01 for lubricating oil and manufactured plastic Like ·wise, as 
against the road rate of Rs. 50-60 per quh.tal on Tondiarpet-New Delhi 
route, the container rate for lubricating oil was Rs 92.35 and for weldiag 
rods Rs. 80 32 per quintal. Similarly, as against the road rate of 
Rs. 16.22 per quintal on the Wadi Bunder·Secunderabad route, the con· 
tainer service rate was Rs. 61 for radios transistors and Rs 59 for swit· 
chgears The same is true of other routes The Committee feel that 
there is enough scope to wean away high rated goods traffic from road 
transport by making container service more attractive. To this end, the 
Commitee will like the Ministrv of Railways tRailway Board} to make 
a thorough study of their haulage rates vis-a-vis those offered by road 
transport. and wherever possible, to mal•e their rates competitin. The 
position should be kept under constant review. 

1.71 Performance of road units of the Railways container senict 
has been another factor rcspomible for the deterioration of the sen·ice 
The Hallway's container terminals held 116 road units. A test check. of 
their performance reports during March 1982 dbclosed that only : 8 
•ehicles were in effective use for delivery and collection of the contain!.!r~, 
11 wae out of US{' to cannibalisatioo of their parts and the rc:nainin& <47 
were either under repair or awaitin& repairs. Thus nearly :-0 ;~ of thr 
road vehicles were out of effective use for container traffi:. T,tis was 
main1y due to maintenance problems. The Railway w\lrkshops are not 
grared for the period:cal overhauls and other repair facilitie-; for road 
•chicles. Admittedly, it h necessary to maintain the Nad units i.J an 
efficient manner. 1 he Committee "ere informeJ that if the nor~ rela-
ting to repairs and overhaulin~ was entrusted to private ftor:..shClp:;, it 
wou1d work out to be cheaper a'i compared to the cxi-;ting system in the 
Railways Since the I~ ailways are not anrsc to thi~ su~~e'itiou, tbt 
Committee would like the Ministry of Raihuys til exalllillc H nd imp'e 
meot It ir fo.und feasible and cheaper. 

1.72 Container senice operated only 0::1 ORe \IG clt• !JG r ute. 
viz. \Vadi-Runder-Yesvantpur (i•trodtJced in ~oyernher 1•)69) witl1. 
transhipment of containers at Guntlilk.al Tais scnice re:nlht1 i 1 for~:t 

till January 1983, when th~ Guatakal-Bangalorc section was com~rted 
into BG. Anoth~r BG-cum-MG senice "·as introducttd ia OeceJAber 
19o0 bet"eeo KP Docks, Calcutta and Raxaul The Railways han 
stated that so far their thrust of inestaaent ao;J mark.ttin& ellorts was •• 
BG routes oaly. This was because aay transhipment meant additional 
•lay. Hewner, there are certain other impttrtant co•,i4eratiou favour· 
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lng the extension of container senice to MG routes. All new containers 
wite 5-tonne capacity have been so desi~ned as to be capable of moving 
on both BG and MG sections. At p:esent a m\ljor problem faced in 
trallsl1ipment is the damage to consi:;umcnts; particularly in ease of 
industrial goods of high l'alue. the damage is sometimes serious. 
Pilferage is another problc;n. Jf the MG sections are al5o cont.tinerised, 
there \\'ill be no ~uch problem in transhipment. In the context of the 
RaihTays' efforts to optimise the use of the existing containers, the 
1\'iember (Traffic) promh.rd to undertake a study to see if it is possible to 
extend the contai&1cr service to certaiu MG sectioas. The Committe~ 
desire that the propos<·d !'ltt:dy should be undertaken at an early date and 
i!s results Cimnnunicah'd to the Committee 

1.7:1 T~t:> Co'11mittcc note that '·Ow'1 y(mr own container" scheme 
was laundH'd j;J the year 1972, bJt there wa., !10 res;;o!lse fram the trade. 
The scheme was ?ga:n reYh'cd 1:: ~er and for the first time in December 
19Rfl, 12 containers were purchased by a firm of Nepal. The scheme has 
not been able to make much headway thereafter. The Committee feel 
that a very h tlf-he:Hted effort was made by the Railways first to launch 
the scheme and then to revive it. I~ was not fuactioacd the wuy it should 
have. It is h:gh time that the sc!1eme was thoroughly re-examined amd 
reoril'nted with a \·iew to making It a success. 

J. 74 The Committee note that on the basis of experience of some 
of the Rail"ay s)·stems abroad, the Indian Rail\\ays have adopted the life 
of a container as 15 years The Committee abn note that norms of perio-
dical on•rhauling han also been laid down. The Committee desire that 
tl.e norms of replacement and periodical overhaul ~hou)d be strictly obser-
ved so that the container holdings remain in proper usable condition and 
the trade may not be discouraged from making use of the container 
sen ice 

1. 75 The performance of the container sen ice up to 1974-75 was the 
sul,jcct mat:er of comment in paragraph 8 of the Report of tbe Comptro-
ller ard Auditor General of India for the year 1975-76-Union Govern-
ment (Rail"ays). The Public Accounts Committee had called upon the 
Railway Board inter alia to undertake a study of the economics of each 
container service. 1 his study has, however, not yet been undrr•aken 
for which the Member (Traffic) Railway Board expressed regret 
to the Committee during evidence and assured that such a ~tudy would 
be completed within the next six months. The Committee desire 
that the proposed study should also include a financial a~praisal of 
the entire 5chcme. The committee would like to be informed of the results 
of the study. 
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IV. Geueral 

1.76 (i) Non·weighment of containers 

According Audit paragraph the containers which are loaded either 
by the customers or by the agents of the Railways (freight forwarders) are 
not subjected to weighment 11t the originating points. The possibility of 
overloading of the containers and the Railway losing revenue cannot be 
ruled out particularly in case of heavy density commodities like edible 
oils in packed tins, etc. A test weighment of a few containers on certain 
occasions during 1971 to 1981 at the Carnac Bridge terminal of Western 
Railway disclosed excess weight in 40 to 50 per cent of the containers 
weighed resulting in recovery of undercharges of Rs. 5,588. Assuming 
that the trend of overloading and recovery of undercharges would be of 
the above order, the extent of loss of earnings due to non-weighment of 
inward containers alone (32,462) would be of the order of Rs. 29.25 
Iakhs for the period from April 1974 to March 1981. 

1.77 The Audit parapraph stated that Non-weighmt:nt of containers 
was due to non-provision of suitable weighing equipment. The imported 
'Orton' type diesel crane I 0/2Ll tonne capacity supplied for use at some 
of the container terminals had a device which could ascertain the weight 
or the container as it handled the same. But this mechanism had been 
removed in 1967 as adequate clearance was not available for free working 

·of the same. Hence the non-weighment of containers continues without 
any remedial action so far. 

1.78 In a note furnished to the Committee, the Ministry have inta 
alia stated as fo11ows : 

''Loadability of different commodities moving in containers and the 
weight for charge are determined after carrying out test weigh· 
ments in accordance with the extent procedure. Moreover, 
packag05/consignments offered by the reputed firms are mostly 
of uniform size and standard weight and as such weight of the 
consignments in most cases is computable without ncct-ssitating 
weighment of containers. ln case of excisable items ~·iz. Starch, 
glucose brandy bottles, TV sets. etc., the weight is stencilled on 
each package or bag, and the same is adopted by the Railways. 
The necessity of undertaking weighment of individual containers 
as a matter of course has not arisen". 

• * 
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1.79 During e•:id{nce, the Member (Traffic) C(lmmented upon 
audit observations as follows : 

"Overloading is 11ot there to that C.\ tent. If you look at the com-
moJities which we normally load in th~ containers, which 
account for about 8W" of what we load in the containers, the 
loadabilit) of these ran be about three to four tonnes against 
the capa€i1y of 5 tonncs. Thrn: are exceptional instances when 
overloading is then.: like in one case we found that the marble 
chips were loaded \\ :Jich \\ere excess to the capacity. Otherwise 
to generalise that there is overloading, is not correct." 

1.80 On being told that tht: Audit h3d taken these figures from the 
Yr'eigbt-bridge, the witness stated : -

"If vou take the totalitv anJ the total number of containers loaded, - -
you will find that the extent of overloading is not that much 
which has 8eu, f10i!,teci out by the Audit Out of about 32524 
containers which \\ere !c~;dcd. C2 \\ nc 'H'i£bed before delivery 
and out or tht~e 25 were f01md to 1 a\l bnn OHT-Ioadcd." 

1.81 The Committee dcsir,:d to know whether the Railway~ had 
thought ol intrccuci1;g the ~)~ tcm ol wL·ighmcnt of c.:cntainns, the 
Chanrr.~Ii. Rt11;\\U) E0::.Hi fa\C thl· lcllcv.ir:g reply: 

"Out or 4.) commo .. !llH.:s \\hi\.:11 arc gcneraJly loaded in the cun-
taincrs, iO · d them perhaps could be o\erlo<.dcd. lhe point 
rai~c<.l !;) you is \ery corru:t. But the only method which we 
L~n a<.it'f'l :~ tL::d V.t :l.ould ;n iht: iir~t instant·e do a test 
we1ghmcnt bt:Cl•J c \\ e start the ttaffic and then give the norm 
and stick to that number, so that future .weighment is not 
necessary. 

1.82 When a~kcd to give ratio in krms of tonnage of the 33 and 
1() l( n nicdJt:c.:~. tht: V.JlliU~ t'a\c tl1e Jollowing mfvrmation: 

"Jn the lase ot b<moil. the Joadability i~ five tonncs, vanaspati 4.(1 
:onnes and lub1 icants ..j 4. tonni:s against the capacity of five 
tOniJC~>-

The !v! ember iT raffle) addt.:d : 

"In rcspt:ct or l)(J per cc!ll ol ronmwdJtll·s which arc <:ontaincd in 
the container iL is nGt possibk to overload the container. J 
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have not checked up the other 20 per cent. If as a result of 
the enquiry I find that my stand was wrong, then I will take 
whatever steps are required. J will come up with facts. In 
the case of 43 commodities, which I have checked up, it is not 
possible to overload." 

I .83 In a note submitted after evidence, the Ministry of Railways 
have stated that "the position has now been checked and it is s~en that 
there was no case of overloading of there (I 0) commodities. as would be 
seen from the particulars given below :-

1982-83 
---, --•P--- ----••- --~~-,.r -- - -·--•- - ··--- ------

s. Commodity No. of Tonnage Actua! Average 
No. contai- loaded average loadability 

ncrs weight per fixed 
loaded container (Tonnes) 

(Tonncs) 
-----------·- -

1. Soap ~.096 39,176 4.3 5.0 
2. Hair Oil No traffic 5.0 
~- Telephone 344 8~9 2.4 5.0 

material 

4. Medicines 1,003 4,165 4.2 5.0 
5. Animal Feed 168 840 5.0 5.0 
6. Paints 28 136 -l.6 4.8 
7. Dry Batteries 145 612 4.2 4.9 
8. Typewriters 149 449 3.0 4.8 
9. Abrasives 8 40 5.0 5.0 

10. Electrodes 963 2,025 2.1 4.6 
-------·- . . -------~-- -------

1.84 In support of their claim the Ministry of Railways have 
submitted the following statements after the evidence was over : 

I Statement showing results of random checks and test wcighments 
of containers carried out by railways at the container terminals during 
January 84 is given below :-



40 

Name No. of Commodity Weight in Quintals 
of contai- --------Excess Min. Under 

terminal ners weight weight weight weight 
\ 

charges 
test declared as per found for reco-
weighed reweihg- charge vered 

ment per two 
conta-
mers 

------ ---~--------·-

Wadi '") Alluminium ... 
Bunder Collapsible 

Tubes 12 12 Nil 40 Nil 
, 2 Rubber Tyres 

& Tubes 40 45 5.0 50 Nil 
Wadi 

Bunder 2 Teleprinters 30 35 5.0 50 Nil 
Carnaco 

Bridge 2 Liquor 66 68.5 2.6 66 Rs.90 
2 Biscuits 50 57 7.0 50 Rs. 364 

(in dispute) 
New Delhi 2 Soap 99 99 Nil 100 Nil 

2 Sanitary-
wares 40 42.4 2.4 45 Nil 

------ -----~· ----------------

II Statement showing the containers received and despatched at 
Shalimar money with the results of the weighment done during Augu&t to 
December 83 and January 84 : 

------···------ -----

Month Total No. of No. of containers Under Charges 
containers weighed with excess weight recovered 

0/W 1/W 0/W 1/W Rs. 
--------

Aug. 83 679 230 Nil Nil Nil 
Sep. 83 532 246 Nil Nil Nil 
Oct. 83 621 296 Nil Nil Nil 
Nov. 83 560 305 Nil Nil Nil 
Dec. 83 735 265 Nil 2 950 
Jan. 84 665 352 Nil Nil Nil 
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1.85 In reply to a point raised in para 5 of the Advance Report of 
the Comptroller and Auditor General of India for the year 1980-81 regard-
ing the reasons for non-weighment of containers, the Railway Board had 
inter alia stated tbat a "suggestion to provide the weighing mechanism 
to the cranes is noted and in future procurement. the possibility of 
providing the weighing mechanism will be explained" (October, 1982). 
The Committee enquired whether any progreso;; hJ.d be~m made in the 
matter. In a written reply, the Ministry of Railways (Railway Board) 

bave stated : 

"The suggestion has been brought to the notice of the Railways for 
placing new demands with weighing mechanism as and when 
the existing cranes become due for replacement. ·• 

1.86 The Committee note that the containers which are loaded either 
by the customers or by the agents of the Railways (freight forwarders) 
are not subjected to weighment at originating points. ,'\test weighment 
of a few containers on certain occasion<; during the period 1974 to 1981 
at the Carnac Rridge terminal o_f Westr?rn !~ailway disclosed excess load 
in 40 to 60° ~ of ·the contain~rs. The representative of the Railw~y Roard 
contended in evidence that overloading of the containers was not to the 
extent pointed out by Audit as about 80o~ of the comm~)ditics which are 
loaded in containers have a weight of 3-4 tonnes ac;; against the eapacity 
of 5 tonnes of a c;)ntain;:r. It w.H only in excepti)n~' cases that there 
was an overloading The Committee have also been informed by the 
Ministry that the Railway Board have asked all the Railway Administra-
tions to place orders for cranes with weighing mechanism as and when 
the existing cranes become due for replacement. The Comrnitlce desire 
that pending the provision of proper weighing mechanism at important 
points, the Railway should ensure that all commo~ities to be loaded in 
containers particularly high density commodtties, are first test-weighed 
and their Ioadal:lility as also the tariff to be charged therefor determined 
according! y. 

(ii) International StandardJ Organisarion ( TSO) r ontainers 

1.87 Between·t976-77 and 1981-82. the import/export traffic \'ia the 
Indian Ports in fort>ign containers in 20 ft. long, ~0 tonne caracity. had 
increased from 6.825 to 1.56.583. In order to match the inland transport 
facilities therefor. the Railway Roard had creatt"d since lens. in consulta-
tion with the Ministry of Commerce, certain terminal and other infrast-
ructural facilities at Ban~alore. Ahmedabad and New Delhi. The 



terminal at Pragati Maidan near Delhi was completed at a cost of Rs. 9 
lakhs in August, 1981. About 140 bogie wagon fiats have been modified 
at a cost of Rs. 9.52 lakhs and procurement of another 350 wagon fiats 
at a cost of Rs. 4.20 crores have been ordered in 1980-81 works 
programme to transport the above containers. However, owing to delay 
in f1nalisation of combined transport document procedures by the con-
cerned Ministries, the Railways could commence this foreign container 
service from August 1981 only in one route between Madras port 
and Bangalore and moved 2~3 containers in 1981-82. Railway's efforts 
to wean away the new mode of sea-cum-land traffic are yet to gather 
momentum. 

1.88 Audit has further informed the Committee that movement of 
goods on sca·cum-road rail routes by standard size containers is being 
preferred increasingly. Details of ISO containers handled at some of the 
major ports (In terms of 20 ft. long and ?O tonne capacity) 

Bombay 
Calcutta-Haldia 

Madras 

1977-78 

13599 
712 

Nil 

1981-82 

132IP5 
20309 

14807 

The work of providing inland container depot at Ahmedabad sanc-
tioned in I 980· 81 at a cost of Rs. 1. 6 7 lakhi has not progressed as only 
a sum of Rs. 3 lakhs was spent upto 1982-83. 

There is no programme of setting up any inland container terminal 
in or around Calcutta-Haldia. 

As regards Pragati Maidan container terminal in new Delhi, the 
depot has not so far been opened for receipt and despatch of ISO coo-
Miners traffic. 

During 1982-83, 323 containers moved between Madras Port and 
Ban galore. 

1.89 Jn a note on the International Standard Organisation containers 
the Ministry of Railways have stated as follows : 

"Jivtinistry of Commerce is the nodal Ministry for Containerisation 
projects both at ports as well as inland locations in India. They 
set up in Inter-ministerial co-ordination committee in 1979 to 
take action on the various Containerisation projects and moni-
tor their progress. 
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As a follow-up of the various recommendations of the working 
Groups set up by the Government earlier and the deliberations 
of the Inter-ministerial Coordination Committee the folJowing 
policy decisions were taken. 

(a) The Railways will develop infrastructural facilities for rail move-
ment of JSO containers between the ports and Inland Container 
Depots {lCDs). 

(b) I CDs would be set up at Bangalore, Delhi and Ahmedabad in 
the first phase. T~ese depots would serve as dry ports where customs 
examination would be undertaken thereby eliminating customs formalities 
at the maritime ports. 

(c) Railways will procure adequate number of container flats for 
carriage of J SO containers. 

In keeping with the above decisions, Inland container Depots have 
been set up at l3angalore Cantonment, Guntur (Reddipalcm) and Pragati 
Maidan, New Delhi, on pilot project basis, with a view to make an early 
beginning of ISO Container services .. 

As regards the full-th:dged JCDs, the project report for c5tablishment 
of JCD at Bangalore has already been approved by the Ministry of R~il­
ways. Acquisition of land between Krishnarajapuram and whitdldd 
stations near Bangalore is in progress. The project report for setting up 
an lCD at Delhi (Tughlakabad) has been completed and is under exami-
nation. For setting up an lCD at Ahmedabad. the laud sckcted for the 
purpose could not be acquired bacause of a writ petition filed in High 
Court of Gujarat. The State Government is pursuing the matter to get it 
settled early. 

In regard to rolling stock and handling equipment for the ICDs, the 
following provision has been made for-

(i) the manufacture of 425 BFKT type flat wagons to be made 
available by 1985-8<'. Jn the first instance, provision has been 
included in the 19S0-81 Polling Stock Programme for 350 fiat 
wagons ;and 

(ii) the procurement of 4 Mobile Lifting Road Cranes and to 
Goliath Granes in the 1980·81 Machinery and Plant programme. 

In addition, it was also decided to make use of 50 BFKI tlat wagons 
built for domestic container traffic by making them versatile i.e., capable 
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of carrying both domestic and ISO containers. Also, another 80 BFR 
type flat wagons have been modified for the carriage of ISO containers. 

During 19!-'1-82, 229 TEUs (twenty-foot equivalent units of ISO con-
tainers) were trasported. l:arning freight charges of Rs. 2.29 lakhs and 
during 19g2-83 the loading and earnings improved to 323 TEUs and 
Rs. 3.1 ~ lakhs and during the first four months of 19~D-84 from April to 
July, 83. as many as 13U-t TEUs have already been transported earning 
freight charges of Rs. 23.08 lakhs.'' 

Regarding terminals at Pragati Maidan, the Ministry had earlier 
stated : 

·'The pilot l C 1) at Pragati Maidan, New Ddhi, though ready in all 
respects since August '81, could not bl.! formaily commissioned 
so L: main!:, on accout1t of demands made by the Transport & 
D .. x.:k Workt:r::.' Union, Bombay Port.'' 

In a suh~~quent not-: t·urnishcd to the Committee, the Ministry have 
now stated : 

"Tile dis;·cih: l'l'tl\t:C, the Hombay Dock \Vorkers Labour Union 
~tnd the lkmbJy PNt Trust has been settled recently and move-
of lSO contaiun traffic from Bombay Port has commenced in 
t.L :4 3.f;J. l'10posals arc under examination to. establish an 
lCD at Gauhati and link it ~ith Calcutta/Haldia ports, after the 
con\ crsim: of New Bongaigaon-Gauhati section into Broad 
gauge, which is already in progress." 

1.90 In regard to movement of J SO to. hinterland served by the 
rorts at Bombay, Calcutta and Madras, the Ministry informed as 
follows : 

"Comb1ned Transport, document was tinalised in h.bruary, 19~)3 by 
tl1c concerned agencies after which only the ISO. container ser-
vil:(S cou\J r·~ally start, during the period from April, 1983 to 
January, : 4r;4 the:; total number of ISO containers worked to/ 
fr~..1m .-l~lcr~.:-. and Cuchin ports was 2943 TEMO (Twenty foot 
L4uip1:~c:1t linitsl As a re~ult of these the railways have covered 
a numl·cr of Rs. 3.S.l2lakh~ Ivlovemcnt of ISO container 
1 raff,c to and from Calcutta ports as a regular measure is yet to 
cc•mmence.·· 

1.91 in rC'p.ard to establishing lCD at Gauhati, the Ministry inform-
ed the Committee as follows :-
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"lt is not possible to move I.S.O. containers on the metre gauge due 

to infringement of the maximum mo.ving dimensions. Hence, 
the establishement of lubnd Container Depot at Gauhati has 
been linked to the completion of Nt:w Bongaigaon-Gauhati 
broad gauge section which is likely to be completed by June, 
) 984 . ., 

1.92 During evidence on an enquiry, the Member (Traffic) informed 
the Committee in this connection as follows : 

"There is lot of scope internationally for the container service. l am 
glad to say we have made a beginning in that. During 19~D-84, 
upto November, 19~B we have handled about more than 2,300 
containers and the freight we have earned upto November this 
year from tlte I SO container traHic is about !{s. 34 to 35 lakhs. 
We are going ahead. This is the other strategy we want to 
adopt for marketing. We want to tap all avenues and try to 
build it in a big way ..... . 

We have set up container hanJling terminals at Bangalorc in Kama-
taka, New Delhi. Guntur, t.nabathi and otlu:r places. Since port 
and customs arc involved in this an intcrministcrial group is 
working on that. We arc doing our part with capital investment 
as well as our organisation to fall in line with this trend." 

1.93 As regards the latc:-,L position rcgardmg establishmcut of ICDs 
at Ahmedabad and Gauhati, the Ministry have stateJ in a further note : 

"(i) Acquisition of hnd required for the I CD at Ahmedabad is (still) 
pending and the matter is subjudice in Gujarat High Court. 

(ii) The work of setting up the ICD at Amingaon near Gauhati bas 
been included in the works programme for 1984-85. '' 

1.94 Noting an increase from 6825 to 1,56,583 numbers between the 
period 1976-77 and 1981-82 in tbe import/export traffic via the Indian 
ports in 20' long, 20 tonne capacity International Standards Organisation 
containers, the Uailway Board, in consultation with tbe :Ministry of 
Commerce, created matching inland transport facilities at Bangalore, 
Ahmedabad and New Delhi. The terminal at Pragati Maidan {New 
Delhi) was completed at a cost of Rs. 9 lakbs in August, 1981. About 
140 bogie wagon flats ba,·e been modified at a cost of Rs. 9.52 lakbs and 
procurement of another 350 wagon flats at a cost of Rs. 4.20 crores have 
been ordered in I 980-~ l works programme to transport the ISO con-
tainers. Howe,·cr, owing to delay in finalisation of combined transport 
document procedures by the concerned Ministries, the Railways could 
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commence this foreign container senice from Auaust 1981 only in one 
route between Madras port and Bangalore. The work of providing inland 
container depot at Ahmedabad sanctioned in 1980-81 has not progressed, 
as acquisition of a suitable piece of land for the terminal is sub-judice. 
The Committee note that the dispute between the Bombay Dock Workers 
Labour Union and the Bombay Port Trust has since been settled and 
movement of ISO container traffic from/to Bombay pori has commenced 
w.e.f. 14.3.1984. Jn 1981-82, 229 TE Us "ere transported earning 
freight charges of Rs 2.29 lakhs and during 1982-83 the loading and 
earnings improved to 323 TE Us and Hs. 3.18 lakhs respectively. Durina 
the period from /1 pril 1983 to January 1984 the total number of ISO 
containers moved to/from Madras and Cochin ports was l943 T~ Us. As 
a result of these movemt>nts the Railways have earoed a revenue of 
Rs. 35.12 lakhs. This increase was apparently due to the fact that 
moveptent of goods on sea-cum-road routes by ISO containers was being 
preferred increasingly. Thert! is thus great scope for ISO container 
senicc, l\hich the Committee feel should be fully exploited by the 
Railways. The Committee would like to have a further Report in the 
matter. Tbey would also like to be informed of the latest position regard-
ing establishment of ICDs at Ahmedabad and Gauhati as also movement 
of ISO traffic from Calcutta port on a regular basis. 

NEW DELIU 

April 27,1984 
V aisakha 7, 1906 (S) 

SUNIL MAITRA 
Chairman, 

Public Accounts Committee 
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APPENOIX I 

(Vide Page 1 of the Report) 

Audit Parap,raph 2 o.l the Ath·anre Report of the C & AG for the year 
l981-R2 (Railways) relating to the .Ministr_v of Railwcys (Railway Board) 
on paformanct~ o_(Containcr Senice. 

/. Introduction 

2.1 Container service was introduced from 1966 between specified ter-
minals in ,;rder to wean away diversion of high rated goods traffic to road 
by ensuring quick and safe door to door transport of goods without any 
handling of the contents either at the transhipment point, t n route. if any 
or at the goods sheds. The steel containers are water and pilfer proof, 
having a carrying capacity (CC) of 4.5/~.0 tonne and six such containers 
are transported on a flat bogie wagon. These services got established on 
9 routes by 19il-7:', 12 routes by 1974-75 and 16 routes by 1981-82. 

2.2 Functioning of the container service has been reviewed by Audit 
a'ld the results are detailed in the succeeding paragraphs. 

IT. Holdin? and traffi ~ materialisation 
------ ~--e- -·--·--·-·• - -- -- ---- ---- -· -----------~---~------

No. of loadings Earnings 
Year Holding -------- ---------

Total Per Total Per 
container (Rs. in container 
per year lakhs) per day 

---- - ---------~--··-

Rs. 
1971-72 686 31880 46 144 57.5 

1976-77 2086 43052 21 338 44.4 

1980-81 2096 43649 21 511 66.8 

19Rl-82 2345 37864 16 542 63.3 ------ ----- -~ ---------- ------------
2.3 It may be seen from the above table that the container loading 

dropped significantly in 19L 1-82 and the efficiency indices, namely load-
ing per container per year declined to 16 in 19~1-82 as compared with 21 
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achieved in 1976-77. This is indicative of poor utilisation of container 
in a year. The increase in the earnings of about 60 per cent during this 
period is primarily due to increalie in the general tariff rates. On the 
Western Railways which initially commenced this service in 1966, the 
decline in traffic was to th(! extent of 40 per cent as compared to their 
traffic of 1976-77. Two or thejr rt>gular services introduced in 1967 and 
and 1973 were closed in 1979. 

2.4 Nevertheless, container fleet is being augmented by addition of 
850 ccntainers besides replacement of 51 R containers. Of these ordered 
( 1368) in September 1980, 311 containers were received by end of 198 1-82, 
and the balance (1057) supply is in progress during 1982-83. These 
additions were justified to increse container loading by 50 per day. 

111. Factors affl"cting the per(ormance 

2.5 The factors responsible for the dcterirating performance of the 
container service have been analysed below : 

(i) Overaged and damaged containers 

2.6 (a) Initially, life of a container was fixed at 40 years (same as of a 
wagon). Subsequently, in February 198 I Research, Designs and Standards 
Organisation ( R OSO) has proposed to fix the life of a container as 15 
years, subject to its being given proper periodic overhaul (POH). This 
has not yet been approved by the Railway Board (November 1982). 

(b) Tn the meanwhile, due to absence of norms for rerlacement and 
periodical overhaul. containers in badly damaged conditions c~Hltinue to 
be in service, which the trade is reluctant to load (Western R.ailw<~yl. 

(ii) Empty haulage of containers 

2.7 With a view to reducing empty haulage and improving utilisation. 
the containeril and fl.ats were being utilised on a pooled basis from 
1975-76 and not in Railway based clo.,ed circuits. But due primarily to 
lack of coordination between the Railw3ys and imbalance ot' traffic. 
sizeable number of containers are hauled empty. A test check of th"' 
performance reports of the Railways for March 1982, indicated empty 
haulage of containers, the maximum being on the Eastern Railway 
(41.3 per cent of the total inward receipts), followed hy South Central 
(39 per cent), South Eastern (32 per cent) and Western (27 per cent). 
The Southern Railway had the minimum empty haulage of IS per cent. 
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Despite the container services being operated on selective routes, its 
empty haulage is comparatively high on the Eastern, South Central, 
South Central, South Eastern and Western Railways, indicating need for 
sustained marketing efforts. 

(iii) Excess turnround time 

2.8 The turnround time has increased from 17 days in 1976-77 to 
21.6 days in 1981-82. This high turnround time is partly accounted 
by transit tim~ for movement of containers between the two terminals 
and partly hy its hold up at the Railway's or consignee's premises at the 
terminal. The Zonal Railways fix a target transit time for each container 
service. The containers are moved by nominated quick transit (QTS) 
goods trains. The average speed of such QTS trains is 22-23 km per 
hour. Hence the transit time of cont<tiners by the~e trains even on the 
longest container route between New :)eJhi-Bangalore (2544 km) would 
not exceed 5 days. A test check in Audit of the performance reports of 
regular services for March 1 n2 of the Zona I Railways revealed that the 
target transit time have been fixed much in excess of the running time 
required by QTS service and the actual transit time taken for the move-
ment of containers was still higher as brought out below : 

------·--- .. ________ , _____ . -·- .. --
Container service Dis- Transit time (days) Actual 

Railway 
From To 

tance 
(km) 

Southern Tondiarpet New Delhi 2185 
(Madras) 
Bangalore New Delhi 2544 

Northern New Delhi Bangalore 2~44 

Central 

New Delhi Tondiarpet 2185 

Wadi Bunder Tondiarpet 1286 
Wadi Bunder Secunderabad 794 
Wadi Bunder Shalimar 1968 
Wadi Bunder Yesvantapur 1114 

as com-
pared 
with 
refer-
ence to 
QTS 

4 

5 

5 
4 

3 
2 
4 

2.5 

as fixed 
by 
Rail-
way 

10 

1 I 

20 to 
21 

6 
5 
6 
6 ---- - ·-··. ·-·---------- ..... -------------- -------

transit 
time 
taken 
by 
Rail-
ways 
(days). 

14 

15 

13 to 

14 

15.7 
11.8 
11.9 

1!.4 
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2.9 Due to excessive transit (turnround) time, Central Railway was 
not able to meet fully the demands of trade for containers during the 
years 1979-80 to 198 ~ -82. There were shortfalls in the supply of empty 
containers to the extent of 4133 in 1979-80, 3697 in 1980-81 and 1079 in 
1981-82 leading to decline in loadings from 6186 containers in 1979-80 
to 5332 containers in 1981-82. 

2.10 On the Western Railway also the container loadings declined 
from 8822 to 6059 between 1977-78 anq 1981-82 due to shortage caused 
by detention to containers. A random check by Audit in October 1981 
revealed that containers were often detained for unduly long periods 
extending upt~ 21 days after their arrival at the terminals by the con-
signees using them as storage godown. As a. result the Western Railway 
could not achieve the targets of bading laid down by it in any of the 
years from I 976-77. Jt closed down the services on Carnac Bridge-
Asarva and Carnac Bridge- Kota routes in 1979 due to decline in traffic 
resulting from its inabiltty to keep to the prescrib~d transit time, 
originally committed to the users. 

2.11 On the hasis of an average lead of 159U km for container traftlc 
actually achiewd during the 30 months period (April 1978 to September 
1980}, weigh tage for empty haulage of 26 per cent and a period of six 
days for loading/unloading at the two terminals, the reasonable turn-
round time including transit time for a container works out to only 10 
days. Against this, the actual turnround \\as 21.6 days in 191-Jl-!Q 
indicating poor utilisation of the containers. Calculated on the basis of 
turnround of 10 days, the requirement of containers e,·en for the maxi-
mum loading ( ·B6-t9) achieved in 1980-81 was about 1364 wntaincrs 
whereas the actual holding at the end ot" 1981 was 2345. This would 
indicate that as many as 90 I containers could be spared for additional 
loading by controlling the transit time and reducing the detentions at 
the terminals by the Railways. Thus, due to exccs~ivc turnround, the 
earning potential of Rs. 66 thousand per day or Rs. 2.40 crores per 
annum on their existing holding of containers, has not been harnessed. 

(iv) Demurrage rates on containers 

2.12 Though the container service v.·as in operation from Janu,try 19. 6, 
demurrage charges for the delayed release of the container were intro-
duced from September 1979; thus, no penalty was imros't:d on users for 
detaining the containers in their premi~es till then. The demurrage rate 
viz. Rs. 30 for the first day was very low as \:Onlpared to the average 
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earnings of Rs. 57 per day of a container in 1971-72, Rs. 67 in 1980-81 
and Rs. 63 in ! 9R 1- 2. The above demurrage docs not take into account 
the consequent detention to the wagon flats, road units and its staff. 

2.13 All the container terminals e.~. Wadi Bunder, Shalimar, New 
Delhi. R:1ngalorc. etc. arc not open for delivery on Sumbys and 
Holidays unlike the goods slll'ds ~~t thc~e places which do not observe 
such holidays As a result, the containers and the connected asset<. such 
as wagon flats, road units. etc. remain unutilised. 

(v) Non-extension of container service over BG/MG routes 

2.14 At present container service operates only on one MG-cum- BG 
route riz. Wadi Bundcr- Y c~.,antapur (introduced in November 1 %9) 
with transhipment of containers at Guntak<.:il. There has been no further 
expansion of such service. 

(vi) Performance of road units 

2.15 The Railway's contai11er terminals hold I I 6 road units consisting 
of a tractor and trailer unit costing Rs. 79)00 each (total investment Rs. 
91.64 lakhs). A test check of their performance reports during March 
1n2 disclosed that only 58 vehicles were in effective use for delivery and 
collection of the containers : I 1 vehicles were out of use cost Rs 8.96 
lakhsl due to cannibalisation of their parts. etc. (4 on Western, 4 on 
the Central, one on the Southern and two on the South Central Railways) 
and the rcmaini ng 47 were either under repair or awaiting repairs, etc. 

2.16 Thus, hardly 50 per cent of the road vehicles were in effective 
use for container traffic. 

IV General 

(i) Non-weighment of containers 

2.17 The containers which arc loaded either by the customers or by 
the agents of the Railways (freight forwarders) arc not subjected to weigh-
ment at tile origin~~ting point'>. The possibility of overloading of the 
containers :lnd the Railway losing revenue cannot be ruled out particu-
larly in case of heavy density commodities like edible oils in packed tins, 
etc. A te'-1 -w~ighment of a few containers on certain occasions during 
1974 to 19;5 I at the Carnac Bridge terminal of Western Railway disclosed 
excess w.:ight in 40 to 50 per cent of the containers weighed resulting in 
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recovery of undercharges of Rs. 5,588. Assuming that the trend of over-
loading and recovery of undcrchargei would be of the above order, the 
extent of loss of earnings due to non-weighment of inward containers 
alone (32,462) would be of the order of Rs. 29.25 lakhs for the period 
from April 1974 to March 1981. 

2.18 Non- w~ighnwnt of containers was due to non- pro\ is ion ol suita-
ble weighing equipment. The imported 'Orten' type diesel crane 10/20 
tonne capacit) supplied for use at some of the container terminals had a 
device which could ascertain the weight of the container as it handled the 
same. But this mechanism had been removed in 1967 as adequate 
clearance was not available for free working of the same. Hence the 
non- weighment of containers cotinuous without any remedial action so 
far. 

(ii) Intcrnation<Jl Standards Organisation (1~0) C(Jntainers 

2.19 lkt\vccn llJ76-77 and 1981-~2, tltc imr<.)rt,.exrort traffic l'ia. the 
InJian Ports in foreign containers in 20 ft. long. 21) tonne cap~1city, had 
increast:d from 6,}~2" to I ,:-(,_51-;3_ In order to match the inland transport 
facilities therefor, the Raih ay Board had creakd since 197 5 in consulta-
tion with the l\1 inistry of Commcrcl', catain terminal and other infras-
tructural facilities at Rtngalorc, Ahmedabad :·nd New Delhi. The ter-
min~tl at Pr.1gati i\ 1aiJan near Delhi was completed at a cost of Rs. 9 
laklls in \ugu~t l'}XJ. ,\bout 140 bogie W:tg()n flats have been modified 
at a cost of l~s. lJ.52 bkb~ and procurement of another 35U wagon flats 
at a cost of Rs. 4.20 l:rores luve been ordercJ in 19~0-81 works pro-
gramme to transpLHt the above containers. Jlo\\CVer, owing to delay in 
lmalisation of combined traasport documcrt procedures by the ~:oncerned 
Ministries, the Railways could commcm:e this fureign container service 
from August 19~ I only in one route between Madras port and Bangalorc 
and moved 263 containers in 1981-t\.2. R<lilw:ty's c!Torts to wean a\\ay 
the new mode of sea-cum-land tratfic arc yet to gather momentum. 

(iii) Financial appraisal 

.?.20 The Ministry of Railways (Railway Board) have not yet (October 
1982) undertaken a study of the economics of the container service for 
testing its viability keeping in view changes in the pattern of movements 
introduced from time to time such ·as : 

(a) pooling of containers among the railways from 1976, 
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(b) loading of containers in BOX and KC wagons on a substantial 
scale due to shortage of container flats and for operational 
reasons, and 

(c) tariTic in ISO containers owned by non-railway parties. 

The factors aforesaid indicate need for a fresh financial appraisal of 
this scheme. 

V Conclusion 

2.21 (i) The container loading on the Indian Railways have declined 
signiticantly from 43, 0~2 in 1976-77 to 3 7,864 in 1981-82. The loading 
indices per container per annum which was 21 in 1976-77 deteriorated to 
16 in 1981-82 indicating its poor utilisation. Use of ovcraged dilapidated 
containers atrected the loading, specially on the Western Railway. 

Ui) Despite pooling of containers between the Railways, empty 
haulage of containers continuous to be high with a maximum of 41.3 per 
cent on Eastern Railway. This indicates need for sustained marketing 
efiorts. 

(iii) Target transit time of containers were fixed very liberally and 
even these t:J.rget were not adhered to by the Railways affecting the 
turnround of the containers ; the actual turnround being 21 days in 
19_-, 1-82. By controlling the transit time and reducing ddcntion to con-
tainers at terminals, additional 981 containers would be available for 
loading thereby harnessing the earnings potential of Railways by Rs. 2.40 
crores per year. 

(iv) The containers were detained by the users for long periods 
\ranging upto even 21 days on the Western Railway) without being pena-
lised by way of recovery ot demurrage charges till September 1979. The 
demurrage rates prescribed thereafter were much Jess than the earnings of 
containers per day (Rs. 30 against the earnings of Rs. 66) and these rates 
have not been revised (November 1982), 

(v) Though the containers have proved to be damage and pilfer 
proof and best suited for BG /M G routes involving transhipment, this 
service over the BG/MG routes has not heen extended beyond a single 
route introduced in November 1969. 
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(vi) Road units procured for collection and delivery of containers 

were grossly under-utilised in as much as only 50 per cent of them (58 
out of 116) are being put to use. 

(vii) Containers irrespective of whether loaded by the users or by 
freight forwarders were not weighed owing to non-provision of suitable 
weighing equipment ; even where such weighment devices were provided, 
the same were removed, resulting in loss of revenue froiD overloading. 

(viii) Railway's efforts capture the high rated traffic in International 
Containers are yet to gath•~r momentum 



APPENDIX II 

(I· it/,' paragraph 1.32) 

l. Loading per year 37864 

2. Loading per day 104 

3. Holding 2345 
4. Repair, PO 1 I per~entage 4 

~. Effective holding l'6 __ ?_ X 2345 ~-- 2251 100 

6. Turnround (5 ) 21.6 



APPENDIX I II 

(Vide paragraph 1.35) 

(i) Detcil.~ indicatinR the extent of surplus holding of containers 0111 

the Zonal Railways. 

1. Average number of containers loaded per month on 1996 
regu1ar routes ; II routes in operation between April 
1978 and September 1980 were taken into account). 

") Total container km per month (based on the actuals 31.7 lak.hs 
over II routes during April 1978 to September km. 
1980). 

3. Average distance (lead) 1590 km. 

4. Empty haulage (based on the actuals from Inward 26 per cent 
receipt at all the terminals in March 1982). of total 

5. Transit time of containers between terminals from one 4 days 
loading to another loading with 26 per cent empty 
haulage (calculated on the basis of 22 km per hour 
speed for through good11 hauled by diesel/electric 
traction in 1980-81). 

6. Extra time for loading/unloading, normal waiting 
time for materialisation of load and for other opera-
tional factors rffi 3 days per terminal. 

7. Turnround (5+6) 

57 

6 days 

10 days 



8. No. of c:ontainers required for the maximum loading 1196 
achieved so far i.e. 43649 in 1980-81 (4364 x 10) 

365 

Add extra containers 14 per cent to provide for 4 
per cent POH repairs 10 per cent spare, peak 
allowance 

Total required for traffic in 1980-81. 

9. (i) Holding in 1980-81 

( ii) Holding in 1981-82 

168 

1364 

2096 

2345 



APPENDIX IV 

(Vide paragraph 1.35) 

Turnround in 1982-83 

1. Loading during 1982·83 36173 

2. Loading per day 99 

3. Holding 2464 

4. Repair, POH per centage 4 

5. Effective HoJding 96 
100 

X 2464=3365 

6. Turn round (5-:-2) 2365 
= 23.8 days. 99 



APP!<.:NDIX V 

(Vide Introduction) 

Statement of Conclusions/ Recommendati1·11s and Obserrations 

---------------------------- -------- ---- -- -- ·----· --·--------- ------- ----··--
Sl. No. Para No. Min/Deptt. Concerned 

1 2 3 

1.63 M/0 Railways 
(Riy Boarq) 

Recommendations/Conclusions 

4 

The Container Strvice was introduced by tbe Railways in 1966 
between specitkd terminals in order to wean away diversion of high 
rated goods traffic to road hy ensuring quick and safe door !O door 
transport of goods without any handling of contents either at the 
tramhipment point. en route, if any. or at the goods shed. These 
services got established on 9 routes by 1971-72, 12 routes by 1974-75 and 
16 routes by 1981-82. The Committee; however, observe that after 
having made a "dent'' in the traffic all along held by the road transport, 
the Railways could not sustain it and during the last few years, there has 
been a gradual fall in the Efficiency Index of the Service, namely loadings 
per cnntainer per year. In 1971-72, with a holding of 686 containers, the 
Railways carried 31 ,880 loadings. But in 1981-82, with 2,345 containers~ 

$ 
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the number of loadings carried was only a fraction more, viz., 37864 
Loadings. The Efficiency Index, declined from 46 in 1971-72 to 21 in 
1980-81 and to 16 in 1981-82. On the Western Railway, which initially 
commenced this Service in 1966, the decline in traffic was to the extent 
0f 40~:, as compared to their traffic of 1976-77. Two of their regular 
services introduced in 1967 and 1973 were closed in 1979. During 
1982-83, there was further decline in the container traffic. 

As to the main reasons for the deterioration in the performance 
of the Container Service, the Committee observe that although certain 
external factors beyond the control of Railways had accentuated the 
process of deterioration, the root cause, as admitted by the Member 
(Traffic), Railway Board, was the inability of the Railways to provide 
the 'quality of service' which the private road bau1iers were able to 
provid.c as also the inahi!ity of the Railways to compete with them ih 
the matter of transit time and of rates. Another reason \Vas the ineffi-
cient functioning of the road units of the Railways Container Service. 

As the Committee observe, the road traffic has certain inherent 
advantages over the ;zailways in the matter of providing door to door 
service. The transit time taken by the road transport is much less than 
taken by the Container Service. For instance, the transit time fixed by 
the Raihvays between New Delhi and Tondiarpet (Madras)-a distance 
of 2185 Km.-is 10 days but the actual time taken by the Container 
Service is 14 days. As against this, the transit time taken by the road 
transport is 5-6 days. Likewise, the transit time fixed by the Railways 

Cl"; -
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between New Delhi and Bangalore-a distance of 2544 Km.-is 11 days, 
but the time actually taken is 15 days. As against this, the transit time 
taken by the road transport is 6-7 days. The road transport has also the 
advantages or smaller unit load, freedom to pick and choose and flexibi-
lity to offer rates on day to day basis. Ra,ther than haul the truck empty 
on the return journey, it may even accept half the usual rates but not so 
the Container Service. The question now arises, therefore, is whether it 
was at all wise on the part of the Railways to have ventured into this 
line. · The Committee have, however, considered the matter in a wider 
perspective especially in the context of development of integrated Sea, 
Rail and Road Container Service the world over. Considering the over-
whelming advantage enjoyed by the Railways in the matter of fuel 
consumption in case of long distance, the Committee feel that in the 
interest of optimum utilisation of scarce resources of the country, the 
Railways should not only continue with the Container Service but also 
extend its coverage provided they can successfully overcome the short-
comings they are facing at present. This, the Committee wiJI like to 
point out, is no easy task and for this the Railways will have to do some 
hard thinking not only to re-orient their whole approach and strategies 
but will have to be m1.4ch more businesslike than hithertofore. 

In the succeeding paragraphs, the Committee have dealt with 
various specific points raised in the Audit paragraphs in regard to the 
performance of the Container Service. 

~ 
~ 
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The Committee observe that one of the main reasons for the 
deteriorating performance of the Container Service is the unduly high 
turn-round time of Containers. The reasonable turn-round time for a 
Container has been worked out as 10 days. As against this, the actual 
turn-round time of the Container Service during 1981-82 was 21.6 days 
on an average. The turn-round time is partly accounted by transit time 
for movement of Containers between the two terminals and partly!by 
their hold-up at the Raiiways or consignees' premises at the terminaL 
How excessive is the transit time taken by the Container ·service will be 
apparent from the fact that on Tondiarpet (Madras)-New Delhi 
Container Service the transit time fixed by the Rail\\'ays was 10 days as 
compared to 4 days taken by QTS, but the actual time taken in March, 
1982 was 14 days. Likewise, on Wadi Bunder-Yeswantpur Container 
Service the transit time fixed by the Railways was 6 days as against 2.5 
days taken by QTS, but the actual time taken was 15.4 days. Owing to 
excessive transit time, Central Railway was n(lt able to meet fully the 
demands of trade for contain~rs during the years 1979-80 to 1981-82. 
There were shortfalls in the supply of containers to the extent of 4133 in 
1979-80, 3697 in 1980-81 and 1079 in 1981-82, leading to decline in 
loadings from 6186 containers in 1979-80 to 4223 in 1982-83. On the 
Western Railway, the position was even worse. Container loadings 
declined from R822 in 1977-78 to 5352 in 1982-83. How costly the 
excessive transit time had proved to be will be seen from the fact that by 

----- ---- -------
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controlling the transit time and reducing detention to containers, addi-
tional 981 containers could be available for loading, thereby augmenting 
the earning potential of Railways by Rs. 2.411 crores per year. In a note 
furnished to the Committee, the Ministry have stated that transit time 
can improve if direct super-fast goods trains are run regularly on con-
tainer routes. This question is under the consideration of the Ministry. 

The Committ..:e are firmly of the view that if the Railway Container 
Service is to successfully compete with the road S:!rvice, the first thing it 
has to do is to drastically cut down the transit time. It is hardly 
necessary for the Committee to point out that with a st1bstantial reduc-

. tion in transit time, the existing containers can carry far more loadings 
than at present. The C-ommittee note that a proposa! under the con- ~z 
sideration of the Ministry is to run direct super-fast trains regularly on 
container routes. The Committee will like the Ministry to implement 
the above proposal at the earliest. Together with it, the Committee 
will like the Ministry to consider re-orienting the existing system so as 
to concentrate more in sectors where it is possible to run a single upit 
train from start to finish without any intermediate detention. In 
addition, determined efforts should be made by the Ministry to cut down 
the unnecessary hold-ups at the Railways 'and consignees' ends at the 
terminals. In the opinion of the Committee, the aim of the Railway 
Container Service should be to bring down the transit time in the first 
instance to the level of the target time fixed by the Railways and later 
on to bring it as near as possible to th~: QTS time. 



6 1.68 -do- Intimately connected with the question of higb turn-round time is the 
question of fixing a deterrent demurrage rate. The Committee observe 
that though the Con,tainer Service has been in operation from January, 
1966, demurrage charges for the delayed release of containers were intro-
duced in September 1979. No penalty was imposed on users for detain-
ing the containers till then. However, the demurrage rate, l'iz, Rs. 30 for 
the first day is very iow as compared to the average earnings of Rs. 63 
per day of a container in 1981-82. The reason given by the Ministry 
for the very low rate of demurrage is that "the container service being 
sensitive, it \Vas feared that if the demurrage. rates were increased the trade 
might resent and divert the traffic to road. Besides, there were hardly 
any cases of heavy delays to containers at the warehouses of the users." 
In evidence also it \vas stated that the 'incidence' of people ''retaining 
contarners for a long time is not very high.·· The Committee are sur-
prised to learn this in view of the fact that a random check by Audit on. 
the Western Railwav in October 1981 revealed that containers were often 
detained for unduly long periods extending 11pto 21 days after their 
arrival at terminals hy the consignee~ using them as storage godowns. 
While the Committee agreee that the question of demurrage charges 
should not be allowed to becom·~ an unnecessary irritant to the custo-
mers, they are also positive that the containers should not be allowed to 
be misused by unscrupulous consignees as storage godowns. With this 
end in view, the Committee desire that while the demurrage charges 

for the first two days may remain unchanged, the charges for 
-....... _~~ -----~---·--~ ----- --·~ ----- --·-- -~- ----~ . -----
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the third day onwards should be sharply increased so as to act as a 
deterreot. 

Another important reason for the deteriorating performance of the 
Containers Service i5 the heavy empty haulage of containers. With a 
view to reducing empty haulage and improving utilisation the containers 
were being utilised on a pooled basis from 1975-76 and not in Railway 
based closed circuits. But, in spite of this, a large number of containers 
are hauled empty. According to a test check of the performance reports 
of the Railways for March 1983 by Audit, empty haulage of containers 
was as high as 41.8% on the Eastern Railway, 39/~ on the South-Central 
Railway, 32''~ on the South-Eastern Railway and 27/~ on.the Western 
Railway. In evidence, Member (Traffic) pleaded that "in any transport 
organisation, certain element of empty haulage is inevitable (and) to 
have a perfectly matched traffic is very, very difficult". However, he 
conceded "we will hal'e to reorient our marketing strategy to reduce 
empty haulage. Our effort is to bring it down to 20%''. The Committee 
strongly recommend that the Railways should keep the position under 
constant review and make sustained marketing efforts in order to mini-
mise the empty haulage. With this end in view, the Committee would 
like the Ministry to examine the feasibility of offering special station to 
station rates in case they find that on the return way, the containers are 
likely to go empty. 

~ 
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From the comparative data of the road transport rates and the 
railway container service rates furnished by the Ministry of Railwar,a, 
the Committee find that as against the road rate of Rs. 35-40 per quintal 
on Carnac Bridge-New Delhi route the container service rate was 
Rs. 62.01 for lubricating oil and manufactured plastic. Like-wise, as 
against the road rate of Rs. 50-60 per quintal on Tondiarpet-New Delhi 
route, the container rate for lubricating oil was Rs. 92.35 and for weld-
ing rods Rs. 80.32 per quintal. Similarly, as against the road rate of 
Rs. 16-22 per quintal on the Wadi-Bunder-Secunderabad route, the 
container service rate was Rs. 61 for radios/transistors and Rs. 59 for 
switch-gears. The same is true of other routes. The Committee feel 
that there is enough scope to. wean away high rated goods traffic from 
road transport by making container service more attractive. 'fo this end, ~ 

the Committee will like the Ministry of Railways (Railway Board) to 
make a thorough study of their haulage rates •·is-a-•·is those offered by 
road transport, and wherever possible, to make their rates competitive. 
The position should be kept under constant review. 

Performance of road units of the Railways container service has 
been another factor responsible for the deterioration of the service. 
The Railway's container terminals held 116 road units. A test check of 
their performance reports during March 1982 disclosed that only 58 
vehicles were in efl'l!ctivc use for delivery and collection of the containers, 
11 were out of use due to canniba1isation of their parts and the remain-
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ing 47 were either undt:r repair or awaiting repairs. Thus nearly 50% of 
the road veb ides were out of effecti\'e use ·for container traffic. This 
was mainly dt•e to maintenance problems. The Railway workshop.s are 
not gearetl for the periodical overhauls and other repair facilities for 
road vt: 1 1ic:c~. ;\dmitt?dly, it is necessary to maintain the road units in 
an efi'icicLt m:1nner. The (' mmittee were informed that if the work 
relating t,, rcrairs and overhauling was entrusted to private workshops, 
it '' nu!d ,., nrL out to be cheaper as compared to the existing system in 
the Railways. Since the Railways arc not averse to this suggestion, the 
Committee \\oukl like the Mmistry of Railways to examine it and imple· 
mellt it if found fea;;ible and cl1eapcr. 

Container service operated only on one MG-cum-BG route, viz. 
Wadi-Bundcr- Y csvantpur (introduced in November 1969) with tran· 
shipmc11t of containus at Guntakal. This service remained in force till 
January 1983, when the Guntakal-Bangalore section was converted into 
BG. Another BG-cum-MG service was introduced in December 1989 
behveen K P Docks. Calcutta and Raxual. The Railways have stated that 
so far their thrust of investment and marketing efforts was on BG routes 
only. This was because any transhipment meant additional delay. 
However. there are certain other important considerations favouring the 
extension of container service to MG routes. All new containers with 
5-tonne capacity have been so designed as to be capable of moving on 
both BG and IvtG sections. At preseul a major problem faced in 

a oc 
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transhipment is the damage to consignments ; particularly in case of 
industrial goods of high value, the damage is sometimes serious. Pilfer-
age is ancther proQiem. 1f the MG sections are also containerised, there 
will be no such problem in transhipment. In the context of the Railways• 
efforts to optimise the use of the existing containers, the Member 
(Traffic) rrorniscd to undertake a study to see if it is possible to extend 
the container service to certain· MG sections. The Committee desire 
that the proposed study should he undertaken at an early date and its 
results comrnunicded to the Committee. 

The Committee note that "Ovm your own container"' scheme was 
launched in th.:.' ;vea r 1972, hut there was no resnonse from the trade. 
The scheme was again revived later and for the first time in December 
1980, 12 containers were purchased by a firm of Nepal. The scheme has 
not be able to make much headway thereafter. The Committee feel that 
a verv half-hurtcd effort was made by the Railwa)s first to launch the 
scheme <llld th,2n to revive it. It has not functioned the way it should 
have. It is high time that the scheme was thoroughly re-examined and 
reoriented with a view to making it a success. 

The Committee note that on the basis of experience of some of the 
Railway system'> abroad, tJ1e rndian r.ailways have adopted the life of a 
container as 15 years. The Committee also nt'le that norms of periodi-
cal overhaulmg have also been laid down. The Committe-e desire that 

0'\ 
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the norms of replacement and periodical overhaul should be strictly 
observed so that the conta_iner holdings remain in proper usable condition 
and the trade may not be discouraged from making use of the container 
serv1ce. 

The performam:c of the container service upto 1974-75 was the sub-
ject matter or comment in paragraph 8 of the Report of the ComptroJh:r 
and Auditor G..:ncral of India for the year 1975-76-Union Government 
(Railways). 'l he Public Accounts Committee had called upon the Rail-
way Board i11ter alia to undertake a study of the economics of each 
container service. This study has, however, not yet been undertaken, 

' for which the i\1embcr (Traffic) Railway Board expressed regret to the 
Committee during evidence and assured that su.ch a study would be com-
pleted within the next six months. The Committee desire that the pro-
posed study should also include a financial appraisal of the entire scheme. 
The Committee would like to be informed of the results of the study. 

The Committee note that the containers which c..re loaded either by 
the customers or by the agents of the Railways (freight forwarders) are 
not subjected to weighment at originating points. A test weighment of a 
few containers on certain occasions during the period 1974 to 1981 at 
the Carnac Bridge terminal of Western Railway disclosed excess load in 
40 to 60~~ of the containers. The representative of the Railway Board 
contended in evidence that overloading of the containers was not to the 
extent pointed out by Audit as about 80% of the commodities which are 
loaded in containers have a weight of 3.4 tonnes as against the capacity 

-...1 
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of 5 tonnes of a container, It was only in exceptional cases that there 
was an overloading. The Committee have also been informed by the 
Ministry that the Railway Board have asked all the Railway Administra-
tions to place orders for cranes with weighing mechanism as and when 
the existing cranes become due for replacement. The Committee desire 
that pending the provision of proper weighing mechanism at important 
points, the Railway should . ensure that all commodities to be loaded in 
containers particularly high density commodities, are first test-weighed 
and their loadability as also the traffic to be charged therefor determined 
accordingly. 

Noting an increase from 6825 to I, :6,583 numbers between i.he 
period 1976-77 and 1981-82 in the import/export traffic via the Indian 
ports in 2U' long, 20 tonne capacity International Standards Organisation 
containers, the Railway Board, in consultation with the Ministry of 
Commerce, crc~1ted matching inland transport facilities at Bangalore, 
Ahmedabad and New Delhi. The terminal at Pragati Maidan (New 
Delhi) was completed at a cost of Rs. 9 lakhs in August, 1981. About 
140 bogie wagon flats have been modified at a cost of Rs. 9.52 lakhs 
and procurement of another 350 wagon flats at a cost of Rs. 4.20 crores 
have been ordered in 198; )-81 works programme to transport the ISO 
containers. However, owing to delay in tinalisation of combined trans-
port document procedures by the concerned Ministries, the Railways 
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could commence this foreign container service. from August 1981 only 
in one route between Madras port and Bangalore. The work of 
providing inl:md container depot at Ahmedabad sanctioned in 1980-81 
has not progressed, as acquisition of a suitable pkce of land for the 
terminal is sub-judice. The Committee note that the dispute between 
the Bombay Dock Workers Labour Union and the Bombay Port Trust 
has since been settleu and movement of ISO container traffic from/to 
\ ombay port has commenced w.e.f. 14.3.19g4. In 1981-8_, 229 TE Us 
were transportl?d earning freight ch:uges of Rs. 2.29 lakhs and during 
1982-83 the loading and earnings improved to 323 TE Vs and Rs. 3.18 
lakhs respectively. During the period from April 1983 to January 1984 
the total number of ISO containers moved t<•tfrom l\ladras and Cochin 
ports was 2943 TE Us. As a result of these movements the Railways 
have earned a revenue of Rs. 35.12 lakh~. This increa-,e was apparently 
due to the fact that movement of goods on sea cum-road routes by ISO 
containers was being preferred increasingly. There is thus great scope 
for ISO container service, which the Committee feel should be fully 
exploited by the Rai-lways. The Committee would like to have a further 
report in the matter. They woulu also like to be informed of the latest 
position regardtng establishment of ICDs at Ahmedabad and Gauhati as 
also movement of ISO traffic from Calcutta port on a regular basis. 
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LIST OF AUTHORISED AGENTS FOR THE SALE OF 
LOK SABHA SECRETARIAT PUBLICATIONS 

Sl. Name of Agents Sl. Name of Agents 
No. No. 

BIHAR 
1. M,'s. Crown BooK Depot, 

Upper Bazar, 
Ranchi (Bihar). 

GUJARAT 
2. The New Order Book 

Company, Ellis Bridge, 
Ahmedabad-6. 

vtADHYA PRADESH 

3. M0dern BoJ'< House, 
Shiv Vilas P 1lace, 
Indore City. 

\!1AH~RASHTRA 

4. M/s. Sunderdas Gianchand, 
601, Girgaum Road, 
near Princess Street, 
Bombay-2. 

5. The International Book Service, 
0-!can Gym khan 1, 

Poon'l-4. 

6. The Current Book House, 
Maruti L1ne, Rag11unath 
Dadaji Street, 
Bombay-1. 

7. Mis Usha Rook Depot, 
Law Book Seller and 
Publishers' Agnts Government 
Publications, 

585, China B.1zar. 
Khan House, 
Bombay-2. 

8. M & J Services, Publishers, 
Representative Accounts & 
Law Book Seller, 
Mohan Kunj, Ground Floor, 
68, Jyotiba Fuele Road, 
1\lalgaum-Dadar, Bombay-14. 

9. Subscribers Subscription 
Services India, 
21, Raghunath Dadaji St., 
2nd Floor, Bom bay-1. 

TAMIL 1"-iADU 
10. The Managt:r, M.M. Sub-

scription Agencies, 
No. 2, I st Lay Out Sivananda 
Colonv, Coimbatorc-641012. 

UTTAR PRAOESH 
11. Law Puhlisher~. 

Sardar Patel Marg, 
P.B. No. 77, 
Allahabad-U.P. 

WEST BENGAL 
12. Mrs. Manimala, Buys & SeiJs, 

123, Bow Bazar Street, 
Calcutta-12. 

' DELHI 
13. Jain Book Agency, 

Connaught Place, 
New Delhi. 

14. J.M. Jain & Brother, 
Mori Gate, Delhi. 

15. Oxford Book & !'tationery 
Company, Scindia House, 
Connaught Place, 
Nt:w Delhi-!. 

16. Bookwell, 
4, Sant Nirankari Colony, 
Kingsway Camp, 
Detlli-IJ 

I 7 The Ct:ntral News Agen~y. 
23/90. Connaught Plac~.:, 
New Delhi. 

18. Mjs. Rajendra Bo<.>k Agen;;y, 
IV-D-59, IV-D-5n, Lajpat 
Nagar, Old Double Storey. 
New Delhi-1 i 0024. 

19. M;s. Ashoka Book Agency. 
BH-82, Poorvi Shaltmar Ba2t 
Delhi-11 0033. -

20. Venus Enterprises, 
B-2/85, Phase-11, 
Ashok Vihar, 
Delhi. 
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